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MR. CHAIRMAN : The question is : |

“This House is of opinion that |
Government  should immediately
appoint a Wage Commission to

enquire into the wage structure of
industrial and agricultural workers in
the country and to recommend
adequate wages for them.”

The motion was negatived.

RESOLUTION RE ENLISTMENT OF
PUBLIC COOPERATION IN SE-
COND FIVE YEAR PLAN

Dr. SuriMATI SEETA PARMA-
NAND (Madhya Pradesh): Mr. Chair-
man, I move the Resolution staqd-
ing in my name, but.at the outset, with
your permission I would like to add a
tew words at the end and make a very
minor change, namely, in clause (iii)
remove ‘and’ and after clause (iv), add

and’ and add a new clause ‘further
intensify and coordinate their present
efforts’.

MR. CHAIRMAN : She wants to add
“further intensify and coordinate their
present efforts”. Is that permitted ?

(No hon. Member dissented.)

Dr. SariMaTI SEETA  PARMA-
NAND : Sir, I move the following
Resolution :

“This House is of opinion that

with a view to enlisting the maximum
cooperation of the public for the
successful  implementation of the
Second Five Year Plan Government
should—

(i) publicise the plan programme
and targets through propa-
ganda films and plays ;

(ii) organise Youth  Clubs for
making the youth of the coun-
try Plan-minded ;

(iii) launch austerity drives and

ban all luxuries ;

(iv) take effective steps for rooting
out corruption in whatever
form it may exist in the coun-

. try ; and

(v) further intensify and co-ordi-

- nate their present efforts.”
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Mr. Chairman, it is indeed fortunate
that through this Resolution I, and the
House also, would be able 1o focus
attention on many of the important
points on which we usually like to speak
in the House bul for want of time, we
cannot do so. Sir, there is no doubt that
the First Five Year Plan has been a
success and has been assessed as such;
but with all deference to that, I would
like to point out that the success is8
mainly to be seen in the public sector
and particularly with regard to the river
valley projects and other Governmental
schemes where money on such a large
scale is being spent. If you were to go
into the interior and see the various
Community  Projects  where public
cooperation is required, I do not think
that it can be said in every place that the
success is of any measureable magni-
tude. As a matter of fact, public
cooperation is expected to be gradually
secured after the end of the First Five
Year Plan and that itself would show
that in the First Five Year Plan in the
public sector where public cooperation
was required, success is not of any
measurable magnitude. But this cannot
be permitted to continue if the Second
Plan, on which we are going to spend
twice the money that we originally con-
templated, is to succeed. The reasons
for the public not coming forward ac-
cording to the expectations of the Gov-
ernment are many and those are the
reasons which are sought to be consider-
ed in the five items that I have given.

Sir, planned economy and progress of
the country according to the Plan is a
foreign idea and the world has taken it
from Russia to begin with, where they
made it a success. In a country where
there is totalitarian rule or where there
is Fascism or where anything can be
done just by the command of the Gov-
ernment, the success of a Plan is not a
very difficult thing. But here we have
taken an idea from a country which is
not a democratic country and yet we
have to make it a success in a democra-
tic country with the goodwill of our
people and understanding of our peo-
ple. But for that we have to employ
special means and we have to see which
of the foreign methods we can adopt.
We will have to adopt some of the
foreign methods and with those I will
deal subsequently.

There is one more feature to which
I should like to refer in a general way
and that is, the prosperity of the coun-
try that we see round about. I would
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like to bring to the notice of the House
that at least half the prosperity or the
increased income of the country is d1_1e
to the foreign capital that is invested in
our country. The foreign industry in
our country has gone up by leaps and
bounds and if we were to make a close
survey, it would be seen that the increas-
ed income in the country is not coming
from our own money and our unguided
effort or with our skill and we should,
in making an assessment of the Plan,
if we want to benefit by some of the
difficulties, take a real picture of the
thing and thus make an assessment of
the Plan entirely on the basis of what is
being done by our people with our capi-
tal without any aid from foreigners.
Sir, to begin with, I would say that
there are certainly many other methods
in which the Plan could be implemented
more successfully but I have taken
these five and the first is publicity. We
find that though the Government are
making every effort to give publicity to
their Plans throughout the villages etc.
still what is being done is hardly a patch
on what should be done. Those of us here
or those who have gone abroad to coun-
tries where the Russian method of Plans
is adopted, would at once notice the
difference about this propaganda of
Government’s plans. There every film
would be dealing with the Government
ideology and the targets laid before the
people. It would not be, as a matter of
fact, possible to see anything else. 1
would not suggest that we should adopt
this in toto, but I would suggest that it
is necessary that at least 50 per cent. of
our films should deal with the Govern-
menf’s plans and Government’s efiorts,
the laws enacted by the Government,
the way in which the Government wants
to build our society in Free India—all
this should be put befcre the people
through the films. Films are the best
way of educating our illiterate people
because it is a visual aid.

Unfortunately, in a country which
cannot have the methods obtaining in
Communist countries—the illiteracy in
the country is so great that there is no
other way—there is no other way of
putting before the people all the targets
that Government wants to put before
them, that is, that Government wants
to achieve this and that objective, that
Government  wants to double the
national income within twenty-five years
and all that, except through films. Very
few people can read bnoks and still fewer
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can buy them. Here, we have not been
in the habit of even reading newspapers.
People who can read, who are gradu-
ates but who do not have to have any
job or are not forced to read the papers,
do not read them often for eight days
at a stretch, It is a very sad commen-
tary on the way we have taken to these
modern ways. Reading of papers every

day is as essential in the West as food
almost !

With regard to the plays, I have to
say that though recently, through the
cultural academies and other means,
Government has recently started giving
publicity to cultural activities—Govern-
ment has started staging plays also
departmentally—they are only a fraction
of what should be done. These are
staged mostly in Hindi in Delhi and
places round about. These plays are
required all over the country. It may be
pointed out, [ know, that through social
education and other cultural squads in
States some plays are shown, but I have
seen how crude they are; they
are not clear to the illiterate people and
they do not appeal to the literate peo-
ple. I think this is just a waste of
money, it is a case of money not being
put to the best use, For that reason,
rather than give publicity to the Plan
through plays, it would be better to do
it through films because, you can have
one standard of acting, one idea and the
idea could spread to all nooks and cor-
ners of the country through mobile
cinema vans. There are, however diffi-
culties in having such films and the rea-
son is that the film companies today will
not produce films of this type because
they are afraid that these films would
not give box-office returns. Unless Gov-
ernment creates a film finance corpora-
tion or is prepared to finance the com-
panies up to 50 per cent., and take a
major portion of the losses as part of
the publicity programme, it would not
be possible for these film producers to
give their cooperation. If Government
were {o start producing such type of
films, it would not be possible for them
to do so in an economical manner;
they would not be in a position to get
the film personnel and all the other
technique required. The only way in
which Government can use the present
film producers for propaganda on a
wider scale would through a film fin-
ance corporation and through the exist
ing film producers. It should be made
compulsory on the producers that they
should produce 50 per cent. ot the films
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which would explain the various eco-
nomic and other development plans of
Government thus enlisting the co-opera-
tion of the people.

There is another method_ by_ which,
in foreign countries publicity is given
to  Government’s plans and that is
through photographs which are exhi-
bited in places where people would have
occasion to stay for a while or, if they
go for a walk, at the termini of fthelr
walk, at bus-stands and railway stations.
In these places, big photographs will be
kept in a well lit place to enable people
to see what is being done by Govern-
ment. It is rather unfortunate, Sir, that
in the villages most of the people do not
even know what is happening and I am
rather sorry to say, Sir, that amongst
an audience of 1,500 in a colliery area
where people are richer and can buy
newspapers only four or five knew that
there was such a thing as States reorga-
nisation on in the country; they did
not know what Raiya punarsanga-
than was, where Vindhya Pradesh was
and so on. If this is the state of affairs
with regard to such important questions,
one could understand what would be
the position with regard to knowledge
of Qovernmental plans for the develop-
ment and improvement of their country,
what Government is spending and what
co-operation they have to give. The
colliery workers, Sir, are expected to
produce more and increase the target
but unless we sec that they are told as
to what is at stake, how are 'they going
to be better off by producmg_ more ;
they will not co-operate. In this man-
ner, it is not possible that they would
make every effort to put every ounce of
their energy in increasing the target.

I do not know how many minutes I
have because I have got to apportion
the time.

Mr. CHAIRMAN :
minutes.

Another fifteen

Dr. SuriMaTt  SEETA  PARMA-
NAND : I think I have made this point
clear that ratber_ than laying emphasis
on plays which it is not possible
to produce in farther parts of the coun-
try, plays of a uniform standards which
would fit in, it is better that Govern-
ment lays emphasis on films and pro-
duce them a hundred times or a thou-
sand times more that what they may
have done so far—they may have two

!
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or three or four films on First Five Year
Plan—to give publicity to actual targets
in the second Five Year Plan and their
achievements in the first.

The next important thing is with
regard youth clubs and the object of this
is that the youth of this country has to
be harnessed for the achievement of the
Plan in various ways.

{THE VICE-CHAIRMAN (SHRIMATI SHAR-
DA BHARGAVA) in the Chair.}

Apart from anything else, when Gov-
ernment has not been able to give edu-
cation according to the directive prin-
ciples of the Constitution o all persons
up to the age of fourteen, the only way
in which the spirit of nationalism could
be inculcated in the youth of the coun-

try would be through some orga-
nised efforts and that would be
through the medium of plays.

Children who are not going to schools
should be taken in hand. As a matter of
fact, Shri Aurobindo, when he had de-
voted even all his tapasya for the libera-
tion of the country, himself stated that
nationalism will have to be made a
dharma in the country. 1In these days
of internationalism, it might sound some-
what backward to say that such em-
phasis should be put on nationalism but
we have to say, charity begins at home
and, for that reason, unless we inculcate
the spirit of nationalism in our youth,
we will not be able to make them appre-
ciate internationalism. We have to tell
the youth of the country that every
effort of theirs, every breath of theirs is
for the promotion of the interests of the
country and for their own prosperity.
Even Swami Vivekananda has devoted
the whole of his teaching in this respect,
to the importance of inculcating  the
spirit of nationalism. Madam, the pro-
blem is very vast because if we have to
do something even for school going
children, we have necessarily to do this
work through extra-curricular activities,
as far as the schools are concerned
and, in other places, we would have to
take care of children who are not in any
way near any schools or who are expec-
ted to work, for example, look after per-
haps sheep or cattle or serve in hotels
—it is a pity that there are children
under even fourteen who are serving in
hotels to  supplement the income of
their parents—and we would have to
have separate clubs for such children,
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To get the right kind of teachers to do
this work is a problem, especially a
teacher with the proper spirit. Teachers
who are not paid properly, teachers who
are half-starved cannot be expected to be
enthusiastic over this extra work. They
themselves during the last twenty or
fifteen years have not been taught the
duties expected of them in a free coun-
try, a country that has so many pro-
blems before it, particularly after the
second World War.  As such, we will
have to harness voluntary energy by
giving them some honoraria because the
economic standards are such that it is
almost impossible for so many people,
men and particularly women, who are
competent to do this work, who, by
nature, are trained to have a special
faculty for doing this kind of work and
who are already looking after their own
children, to come forward and do this
work because they today are not able
to get any help for their own domestic
work. And if they have to be requested,
they have to be given some sort of
manual help for their work at home.
Here aiso [ would like to point out that
in countries .where the plans have been
successful and from whom we have
borrowed these ideas—yesterday some-
body was speaking in the Parliament
House, and officer who had gone out—
there, at every street, there 15 what is
called a street committee for implementa-
tion of Government’s Plans. That means
in every street, every gully, and if the
street is bigger there would be two or
threc committees. There would be so
many people who would be coming to
voluatarily work and implement Govern-
ment’s plans. These may smack of some
totalitarian ideas which are not in keep-
ing with democratic ideas and democra-
cy, but we have to take recourse to some
such plan if we have to make
our plan work. The spirit of indiscipline
that is spreading amongst the youth of
the country, parlicularly amongst the
people who have never becn to school.
who have not a proper home envircn-
ment, whose parents are not educated,
or, being educated. are too busy to give
them proper attention, has to be check-
ed, and the only way through which it
can be checked will be through youth
clubs. The hon. Minister might say that
they are already doing something in
this direction and have started some

youth clubs and are taking children ont !

for evcursions. [ would like to point

out there again it is not even one thou- !

sandtli of what is required that is being
done. What is being done, I may point

3—23 Raajva Sabh56

[ 31 AUG. 1956 ] in Second Five Year Plan

2906

out to him. To-day the students who do
not require this kind of help in the way
of inculcating any spirit of discipline
are taken on excursions, for instance in
trains to see the country. Naturally such
students as can give at least a hundred
rupees for the excursion are asked to
join. That means children from poorer
homes are not catered for, and children
from poorer homes are mostly in need of
this new spirit and also in need of seeing
things because they have not the other
opportunities which the children of the
rich have either through literature or
through talking to their parents and
their parents’ friends or through films
and through books and going to better
schools. So for that reason whatever is
being done is ‘not either of the magni-
tude or of the type that should be done,
and that requires complete revision.
Something is certainly beimng done also
through the N.C.C.; something is being
done through Girl Guide and Boy
Scout movements, but all these are stray
efforts. Lastly I may say that a lot 1s
sought to be done through the Bharat
Sevak Samaj, but the trouble over the -
implementations of this plan is the diffi-
cully in getting through the various for-
malities for help in time and the result
has beea—I can speak for one or two
districts—that after giving great publi-
city to the {orthcoming campaign of
students, at the eleventh hour it had to
be given up. There is not enough pub-
Iicity in time about the targets to be
achieved, the people that will be put in
charge and ultimately the places from
which money could be taken in time
and, therefore, if these camps are (o
succecd, Government should come forth
by putiing some funds at the disposal
of the State people instead of making
them come all the way to Delhi for
help and later on make somebody res-
pon:ible to see that the formalities are
complied with. The youth clubs also
will create a spirit of national unity
ecause the children from different pro-
vinces would be meeting and they would
be taken together, but there also, what
is being done at present is very defec-
tive because children from usually one
district or the same place are being
taken in one train and what do they
get ? They see some things, but the main
point of bringing together people from
different States and different religions,
people with different languages, that is
not achieved. Two birds can be killed
by o1¢ stone by doing this in a diffcre
cnt manner. That great advantage s
blng lo-t.
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I would like to say something now
with regard to austerity drive. These are
such vast subjects that I am sure other
Members will fill in the gaps which I
have to leave for want of time as it is
not possible for one person in the time
given to deal with them exhaustively.
With regard to the austerity drive I am
glad the Planning Minister is here and
we know how keen he himself is on this
because | feel one of the objects for
which he has asked the Sadhus to come
and join in implementing the Bharat
Sevak Samaj work is that through their
example of piety and simple living an
impetus would be given to austerity and
for that reason I would like to deal with
this a little more elaborately so that he
takes it up with the other Ministries
concerned how to implement this parti-
cular idea for implementing the Plan in
a more successful manner. To begin
with I would like to refer to the various
contradictory policies followed by the
Government because of the nature of
administration, that every Ministry is
-independent and is to work in an inde-
pendent manner to achieve a certain
object. I would like to refer to the sub-
sidv given to Khadi in order to relieve
unemployment and there the Labour
Ministry may be concerned. Then the
Khadi Board will say that they would
like to have so many Ambar Charkhas,
but at the same time the Finance Min-
istry would say that they would require
so much money through excise and
import duties and so they would say that
more power looms, more spinning mills
and more weaving mills should be set
up and to begin with, this quota, they
would say they would like for export.
Now it is known very well how when
once this kind of promise is given to
fix the quota entirely for export it is not
easy for them to execute this. They
would also say that, when they are sef-
ting up factories of nylon and artificial
silk, which create a craze for cheap
quality luxury and finery, they want to
really indulge the people with a low in-
come and let them enjoy some luxuries,
but they do not see how they are kill-
ing their indigenous silk industry. There
are various things of this type that could
be mentioned. We have so many, not
only contradictions in our policies, but
we have also gap betwcen promises and
performance, between profession and
performance.

°

[MR. DEPUTY CHAIRMAN in the Chair.]
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I would mention here, for instance,
the advice given to people about restric-
ting expenditure on marriages and yet,
at the same time, we would see people
in high places incurring expenditure
within a fortnight of this advice coming
trom the President of the Congress,
incurring expenditure of Rs. 10,000 and
Rs. 15,000 openly on the marriages of
their children. We would also find, when
we are preaching simplicity, simple
living, socialistic pattern of society, that
the expenditure of Ministers in the
States would vary from Rs. 3,000 to
Rs. 10,000 a month in the various
amenities that have to be provided for
them, exodus to hill stations large
motor-cars and so on.

Similarly, Sir, I would like to refer
to motor-cars. Now again in the country
from which we have taken this planned
cconomy idea, in order to save the
exchange from other countries, they
would see to it that no motor cars are to
be owned privately, even by Ministers.
There are only State motor-cars. The
Ministers would be using one motor-
car to-day and another motor-car the
next day depending on what*motor-car is
available in the garage. No motor-cars
have to be used even as taxis, but they
have increased theit public conveyances
to such an extent that practically every
citizen in a big city is able to get a ride
in a bus. But, Sir, we are not worried.
We want more foreign exchange to buy
machinery and so wec are asked to pro-
duce more cloth, to sell it out so that
we can get the necessary foreign
exchange but have not taken care to see
that some of the luxury items—I can
mention thousands of such items but
there is no time—are prohibited from
being imported. Whether it is necessary
tor exchange with other countries to
whom we want {o export certain things
or not, it is desirable that there should
not be any gap between what we preach
and what we do.

Lastly, I would like to say a few

: words with regard to corruption. I can

mention several things but I am sure [
need not mention them because the hon.
Minister is more aware of them than 1
am. I would only like to remind the
House that we have passed legislation
out of very high motives that not only
the bribe-giver but also the bribe-taker
could be apprehended but as far as the
actual implementation of this anti-cor-
ruption drive is concerned, thev have
not made much progress, because we
find that corruption is there not only
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amongst officials, but also in the busi-
ness world and even in the student world
there is corruption in some form or
other—copying, etc. Holding up of per-
sons to ransom, locking up people,
banditry, goondaism, all these things are
there. (Tiine bell rings.) What we should
do is when we get one or two people
we should make an example by giving
wide publicity as to what has been done
so that the people in the lower rungs
of the ladder will know that Govern-
ment are serious about this. Lastly, I
would like particularly to emphasize this
point that though we are a secular State
we have to do something about giving
moral education and putting high ethi-
cal standards before our younger gene-
ration ; otherwise there is no knowing
where this landslide will take us. It is
because of this outlook on life, by our
declaring that we are a secular State,
that people. ...

Mr. DEPUTY CHAIRMAN :
an hour is over.

Half

Dr. SuriMATI SEETA PARMA-
NAND are taking to corrupt
ways and this itself is acting as a sort
of a sponge which is taking away the
effect of the implementation of the Plan,
in which we are sinking so much money.
We have been told that if that goes,
there will be a sort of do or die with
it. When so much money is to be
spent on it, it is necessary that all these
factors should be taken care of by our
Government on a very much more
increasing scale, a thousand times more
than what is being done. I therefore hope
that the hon. Minister will accept this
Resolution with the small amendment
that I have made and I can assure him
that it would not mean any aspersion on
the present policy of the Government.
All that is asked to be done is that the
Government should not only intensify its
efforts but should coordinate and pool
its resources together so that better
results could be achieved with the
money that we are spending.

Mr. DEPUTY CHAIRMAN :
tion moved :

Mo-

“This House is of opinion that with
a view to enlisting the maximum
cooperation of the public for the suc-
cessful implementation of the Second
Five Year Plan Government should—

(i) publicise the plan programme
and targets through propa-
ganda films and plays;
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organise Youth Clubs for
making the youth of the coun-
try Plan-minded ;

(i)

(iii)) launch austerity drives and
ban all luxuries ;
(iv) take effective steps for root-

ing out corruption in whatever
form it may exist in the coun-
try; and

(v) further intensify and co-ordi-
nate their present efforts.”
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MR. DEPUTY CHAIRMAN : You
can continue in the afternoon. The
House stands adjourned till 2:30 p.M.

The House then adjourned
for lunch at one of the clock.

The House reassembled after lunchk
at half past two of the clock, MRr.
Derury CHAIRMAN in the Chair.

=Y Wo Wo HIX (FANM) : IUTUA
e, WA Io4 d T8 § AAT &FY
AT WREE &, WL I Fg W@ av
fF 99 ows F yd@w AU A yrETGEEar
aq TE g A fevsed fad oy 9w fF
T AFEU § TAAT FHER | 74T
FEATaHl & o7 W § AEEEAl &
TG T AT AT & | T A9 59T 99
TAT 9 SR SATH U SqTIF TATST gAr
Tifgd, T AN quA F ITHT AT A
A FTA & W T FgT TP I INRA §,
afex s F3a & & gr | Fa9 Ad
T, AT 959 I ag Fren w31 &
AT 9 TS § 99 9gd TG UG
S, = FY AR FIAT € | S EH a0
Aifed goad g 12 & aTH | AT GE
T & g% a7 foemm wfuw § wfas
sy foFar s Saer #==7 € 1 AN, 91,
97, & AT TG AqIA F F=91 7 AT 2F
am%ﬁuwtnmg\mmfgqn
foraaT T Y 9% Y g9 @ gAY @
FX AT A WH TG F7 ARG G BN
FIF o 99 F7 § a9 99 95 g AT
TAMETA ¥ T, ATEET AT g HV AT
SqrAerdy @ 9 F, Y geerare § 59
qE T AT @ g1 9T € A (99T Ty
T4 FEY g, a8 a9 a=d 2 S |
g, 9 T qEY NART AT, Lo, U AT
o U FT ) AfGT gA TG F ATE
T FY F[ FIAT AT AR TG ZAEE
8T F arfega fr gy 9 avE weET-
ava"rataa*rglwwwmﬁfﬁ
dfFT aga s 39 9T UF adr AfE
Tga el I 9% A9 A 5 g Faay,
gH dgd g%, ATERe Wi 4T @
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NP R A E AT E
e 7= A1 & T g dR A
& aform W R St
g UF FEHT T TIA FL fF AW
ITE AR qAIE ST FEET § S9H a8
3T F ¥ AR OOET ATALT FATR | T
qvg T T FT ST I § G G
FT FTIT WY AT FHRAT F |

|

FTET 7 Fg FT A AU AT 9T [T §
fra% sav faaq sa aehT T aFdr @
X fq9F awear @Y sear faer Tt 210
9% 7% § fF woaeEl 9 9 agd 2
WY § wv Iuw feremaar F gTw O
ST AFRAT § 1 WY T wEEE! T UFA
¥ fod ag7 33 @6 FE fanw e ey
TH E, 0AT HH Wold qg) Zr | g Far
S| &1 T 8 UE S8 A G g,
ffeal arx A=w @R 7 FaRr TH7 AT
g 917 g & & OF amwery geew
WEgaad AT 41 A9 §HA 9% qgq
& 9T za fawg qv &G <@ & 1.994T aat
FT U8 F§ FX A A7 A9 AIGH AT FH
o A 3T wifed & A wredy faema
& WA FRATE §, TAfvg 43 UEl A
FEA &1 07 3 AAT F29 § AT IT A
AT TAH AT AT(eA | I awell 1 Fw
FT A g HINT R LY GH FIAT ATRAL
g, af%T g I%T Fgar agarg v foamr
Y =07 29 AT AT S IFY T FAA AT
®qF FT 99 & FO0 afeh FA G FA T
ST qrFAT @ | da7 g g & sawr
TIE FHTS AT AT TG AGT H, A S
T FT I AT § A Iy Ifaa wwe
¥ g9 7E FIE €, AV SAHT TG WTEAAT
g & Sl, ST afy 4y wreAr g oy
(a4 Avag T S 9T 399 & ¥ § 99
€ T8 wivw WAl F A /WA, AR
T TFT F QA "W S AT @S
§ 9| oy oy wfus awe A
F Y agt aF i auear g w3 F A

loll!
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1 IF AE T AT {H FY FUE AT
| ATeaT § R IR a8 1T aSt g A "=y

| 6 St wAnT wTe F & fra A a

R S ST | AT A ST gAT Agt
¥T q¥T ¥ g R v € afx g
ST GHIT JAT F FIW § QT A% q7 g
Tgd AT FH B A0 17 569 H2 foaqar
IO 71 T & 9w WY SareT a7 forqar
AT I ITAT e § A I9H ATy
FEAAT fae

THE HATAT T TEAM T FE F
fera w aga wwiar ¥ ag Fga g fF Ay
FE A UF WAL W § AT W1Ed WY
gL UF AW W, §¥ U NeT W T WA
TF OF WAt e 9ried faeEr Faw
g A {5 S qe enfoe 5 47 AW
F AT F FW H 04 AR fagy w4 q
T2l ST AR HT, 99EE Y, 9T &
FH A @M | gad fom gg wamw g
o o7 oot 3, &g | o) W g § O,
AR ag "4 Fa@ o feydy fafreex &
7 g1 a1 gidr feafy &7 fafaeer 7 & afew
#faqz ¥F *1 fafacze gar =ifeq w=ife
Tg UF HAEfT 1 arq g % afg a1 e
iy ol #1 w9R g1y ¥, W9A eTgEq
§ g 4, oix wrd et oo g1 ®
fad at 7 & =5 A g, IR+ &
WS, A9 JRA TR N F7 faar, 39
AT AT FT A FH FT, LY, G0 AA
TF W T & FATAT, T WA qAT
FT FTH T, @1 59 a8 1 422t 39 % orr
ST AT FAT ST I ;AT FT AT FT
¥ f Wi, o9 g o9 T w7 F @1 a9
g WU F Fgd AT FRAMT, HIX
T & ITF FgA & WA FH FEA DI
T & SN de ¥ uw fafaeex
F I T, T g9 afq my AT gw
§ R 79 F Fg ufT AT 4R AT
Y &1, afed 39 g v 2er fr dwsr
aret, fet ATy g gWT AT &7 &t
BT o WIfGF qavatg 304 99 5 9

§ Y & & w o R oaga &
AT ITR FSAHAT F &, o0F a<g & fgare |
AT 72 @, afs & 3 e 7 a8
Ferzarer 21 o117 FF 99 oY F €9 F Y w97 |

o1 &4 ¢ 98 S § /T @9 HT ar fH
ag =S A & gY ST

i
i

TRT FUAT F, IJTHT GEENT AT &
SR WY ATET €90 &7 999 39 a<e
A ST ST AR E | A GATT 7GR A
TF &1 ar7 fear a1 WX § R B yrHar®
& fF zg a faow &7 ¥ =@ ™ oAm
=T & A1 TR dga aerar FRe
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ﬁ,?ﬁﬁﬁﬁ’ﬂ?ﬁﬁﬂ?fw%
IqTETE] WEET, § @eH HEAT | A =W
At T F FAE

Zad) o1d 7% & fF [ waFr T A
& ITET UF GEAT g WL W a7 & A |
qaT 9T & fad S AR 9 Wi q9E
g Fw fEar g, &, SEW W a
T ST Y He g, AfwA At FAAH AT
FAFTT T ARM FHT T AT HEAT A7
g a1 399 IE oY wWa gnn g
FOe A OF FEAT W § | T TR TS
AT FT H1H 54 & o7 Nonfed &t 1 39
FeqT F1 wF FFE0 oW fgE w5 AR
ITET At Fared wifz F A 97 &
§Y, ¥T% &7 94T & § %T 98 IF qFI B
THGL AL dgd § T AWl A oA
T Ha JATAT TATIH & A9 & a7 Fa-
F FATIA F AT A A AT 87 A To WA
3 & ar wyew Foam famay &y,
Y, a1, &9 g9TY To ATHRTY A1 § faeg
&, AT | F FA & fag fige s

AN ST SuTeme ARy, {werd &
FRAE | 36'&&"71{:#%3#@',%%{1% g
Hrar ‘T(H'FTP{FT FgT, WX A7 far gw g
TANT F7 T8 §, SU& g1 agd WA gHr
-8 F77 fastt e £ P ST A o=y
fqrrqﬁﬁ‘rqfaa“rmr q AT & F T WY
famana : -srrcrg, ART 97 ITFT agA meE
ST T F 1 AFRT fo AW & gug
TAF! fa@™ 1 F19 g1 € 9 ¥ Iy
g AT 07 & S AT FAT F AL A1 F
FH F9 § | q99 57 G F g aF
ST qge A9 & | UF 31 Wl 44 39
g fom Fm § aud & 99 FgT ww
A FIQ & afeT A A7 @ 0 -
fed F4 gi®a 8 W1 T 3% F19 7@ F,
TafaT T9% FATFF A 3T FT HASTFAT
g gard A 999 gOrg 21 99aT 3g
frew fram &1 w9 ggR fear s @
TIIFT 9gd 99T FTH g a%ar & |

TAH TATAT AT AT HT TG TG 9T
W AT 4T 9T FH &1 W@ g, AT g
%ﬁqﬁﬁlmfaﬁﬁr&ﬁgﬁm% LGl
&, oo ot gfaar ¥ @ &, dfF ag afaen
qaiea J@f € | haqﬁa'r%vg“rgqa:
M F1 g 3%7) A% 91T gEw
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| Femor a1E F1 M ¥ A7 Y wow wEA

| T % W I ¥ myfasy Falaw @

a"raggﬁmafmwaaaw CE
2 9 ALY F7 g4 A1 HIT I8 ;T F20EAT
IFY 99 IE F [\ & 97 W4T T
YT 9gq a7 TA7 g AT F | g
gl W AT WrEST ANE, €o FYo Yo,
faadsa A9 IJ@F AR A7 I=A
IAFT AT g=X fRar W 999 zad
gwifag gu f& 4 7 aqms, sma fweqw,
WYy Zearfs & T 98 FT9 AEY 81 9T |
IART J@HL T F AT F7 WG & a7 ITRT
AT H @AY & AT AR & FE el
Y &Y AT F15 A< a9 &Y, JfFq T quaq
g f& gwTr 397 agd Wnt 9g e € | T-
fag a7 amw fAgqew € & o9 foaer
758 SECIHRAT F1 A7 99 T2 7wy AT
2 ITH T A &1 qatasr dfsw 7
g WY qrfaTae & WEIY QT et #%
IT TATAT G FAT AT a7 AT IF I AT
F IAH! TG w97 &G arfs F arfeai
AT FT A T TF |

—(aua &t GaY)
_ MR, DEPUTY CHAIRMAN : Your
time is up.

HY Wo To FYT : Tga T=gl | IUT-
7 WgIey, § HATIHT HIT a9 F q67
I3 WA W A WWT@TET
g1 HEFWEHSTFEITETEFTW‘H? Iqa
& T AE &Y A%l g Ko &Y ST
A FJaraAr & a7 @Y £, 5 Iavedr wy
NS &Y HgEH FE FEG AL 2 |

saar arfesy fwm  (S97 s39r) ¢
IqrEAE WEIRH, AWt " qeAmEes
I Y@ gAT S WEATE & AT IHF 419
S wESHS E, IAF § griad qudqT 39
F fod @t gg g o, T F Ao
A3 faat &1 I gAY TSAT TAT AT
g, S99 1 A & oy 3 afig e ¥
fed srgar o aifsd AT o afs 7 ama-
AT E | gt aF o aff &7 957 & 2
F 919 ¥ FUS Y ITAe g AfFT w7
7z ¢ f& ST=r Swawm fag wF fear
T

s, 38 2w # aAfgswie awr wfahm
g1 937 gg € B &l #r msgr Aamfow
| aarev o8 3w ¥ wf, ¥ 0 wifa & ofq
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AAT FIF FJ59 F 7 TEEF A AT |

JAFT GEAMT GaqTq ATTAT H AT F79
& fou Fiqar qregq FOAAT ATA0 IR 7
HIT ATL 2T & &N 3A wiorferd =;: T[T
I A" =9 v FArr # fw faaa 3
Y FHH F| GAA A% | Ig TH wfea
#Hfiv g amafsa @ g § AR
SN FIHY A WU | BH
TAEET TR FI FE HrEAAFAT
g1 zafad sfwq, wfsar fegama afsa-
fady N =R & fad 93 7 397 AT 359-
FAE T ATEA QAT TT F——FHATL ATHTL
#1 afverfasirer IAFT 93 FT AqA FLAT
a1fgd | W A WAATH B AT
fazam & f&  gar ¥ #1 afsafadr aga
& FAAR & | A 78 Afed a3 a3
A & S ey A fa@arg Sy F
W a7 wgeal 1 7 fgg=rd Jev & F
aga & sawafea gy g, 3afarq 39
qed T gl Frfaat Fvar | I 7Y
JTHRT WAL FT FAT B (@A T aqitw
WTCTHTAT ATHaTHY 2 |

sTHT, 39F d3g 78 % ag7 3T qng‘ar
AT deadta Jﬁa‘—n % fawg & guar 2,
‘dfeT & fAATIEF AT A FFAT A
g fb 9w afeen 1 w1 AT ITRT 9FT
F7H 1T A £ % waa ofear & (are?
¥) 91 ¥ AW & SE Ay 3T A 2
T wvo ofar & s afafas w8
& 399 QL1 qYE § ATH AZT IS AR | I
qF T F AN aF IGET AT Afereq
oifger 981 9T STRN 99 O 99
FtT :ﬂsrrn F ar 7 g & o warfaa
FET 21 TR HIT A YT FAT 71 &7 g1
& | afad W gWE a8 ¢ damat
# qafad e a¥ wear arfgen fear sran
a‘r@q T TiE | TH aE H {Eed GiqT-
dvzed g famars st afed foaw
FF a2 ¥ @i 1 JEHE 9% W
oo FA] KT AAF A |

T, FATA TAH FT 39 98 §
griaree wer =gy fomdr fw fasier
d99 9T 0¥ FFq @ AT g%, |y TAiEy
H T UG ATSHI FT dg7 F AW §
FATT U T AT T AEHT FY fa@ar v
gayTT JITAT FT T G4 a8 § fFav |
AT AfET | IR T AR FRT Hey
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| FT A AT 2T wfed w7 der ¥ oft 3%
’ FAA F LT WY FTE g7 feAr AT
T | T8 FW FE FE A g
ﬁ”\"xv‘ﬁ“rﬂaﬁfmrmawgﬁf
el 9% {6t ;er A & 7z w1g 7@ A
wgagrqvwfmﬁaa?grtrqgm
fRat @1 7Far & | TA% F18 7edg A8 5
A T ¥ faq e gonw # mtr-

AT F T A7 A foreAn A4 w1 wAAY &
A1 fadlst daer 7471 #1379 Avg 1 2few ar
EIGETIERE o mem%meﬁ
B MY FAAT FT F(ET SAEF F7 g
W I7F1 fafas a1 & aX & Fr6r 979-
FE g & o141 |

AT, 77 9F5R FfAET o & Ay
& frer 7 faew 2 gy Efae &1 Y
TTATH & FL AT irrfgv:u T AT T
ITWH\TNN?THTW%’WTF? AR A
% FoFe & o AT T 2 Atz 3
AT F1 3 e % 1 ey g mA
g, FEfHed o 7@ 9T T 2, 98 (|-
AT E, AT 4 ART FEoTferd SAaT £1 A0
F AT TIAT WL TA qHTL & A7 7w
[EEEDN & AT AT AL w aF7 2 |
T ST g% A FEF AT R 3#1(
T5 75 ATE X G @y ar A F,
T wva Ffze # qrErd G S,
TEETQ Afafaar £ FF g9 A@G
|rET S MY IAET AR 3| AT
fag [T | 3 avg 7 A wfaw |
T2 3 | A1EH A AT T E Jgf T AN
1 Wer a7 fFar smam | @ fw i
F1 faega qar 42t fr I fag 77 29
AT TR 2 | AT a@gr gn, dar fE o

errr,,%ahqﬁ'“rxrarﬁqgm%aﬁrr
Ti7 aret & At & fad wmmEE §9
19w gu & |few T a9 agd
FH ETIST AT E 1 THA oA 48 ¢
Emﬁf’awafrﬁ’wagmmfam
gd & fr i Tl 57 Hear § o wfem
4 w“r AT TET IITAT | THFT ATH SATAT AT
1 A7 TfEET Gl § o0 | THET HT
| 7z ar fe o i Fwrgare s ofon |/
\ Tgd T AT | FAN ¥ uw fnA g

é TIT TR G HT agA ATaAFal g |
\ W?wawvaﬁrﬂ’r(famamwfam
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[t arfaet 4]

a‘rgwa‘rw:ﬁwré‘rmmm
T TR e § A A S AR
ﬁrasrw@mrzamf‘mww‘r
FTSTER] FT g7 ) AT 2; § FAFAT
TEa Bt g & WL IAR WY FEANTT AT
F AAR & faF gETq T ;EA
FAGR W@ & WL AT Y agd AR
&1 ar & wrng FT 397 ArEdr g fw av-

FTT FT FIL & HLATF § qierF a9 |

& =fed |

si7, T gFR edr e S it
F AT gt #1 fad wd § 9 o awt
TN S Q0 qTE AT T IS W
glwwa"rmvg%frram‘r
F e ar ¥ fawr s & WA
IR ITART § AT AR AIATHT AT

g wFaT ag dwd # A § B w9 A |

ey 2 faem &) &1 9 7 & 9% A
faore wrer g1 IuwT ATEa & fag
TAEAT F7 wew § wAr @y fear sar
& | 99w Fr wrfaw feafa ot Agf
BT & o7 3 AT AT ¥ 39FT 0T FEar
& | T qvg § IaFT A J2 I =T
AT g | 39 AFrE A NN 4AT™ g €
fF sta T Y g T T ar d=EEE
it et fz 2 & &1 58 i o e s
=rfza fw agt & &Fr, St Y SaET 99,
awmm‘mm%aﬁqgﬁa@%
fr & = Hwﬁzqm%?ﬂq
T Afgd s 9 anr Weqr F2i %1
TA AT AR ITAN & &1 20
gifae ¢ 9% |

e, UF arg foraT o § 9T HwT
W fiT &9 & fearr awed §oag
g TA T | I 9% WP § TR
HITEHHT F7 QAT AT | T A, TF AW
v & fad @9 @ & WK a3 Iwe
UR Ag@ & ¥ & | afFT 77 3@ &
mqmqgargﬁﬁawagw?ﬁgﬁr
TEN FT 9T | TART A FW AR §
fF 8 S PRI wWfEaT oo AT
2uo TYAT WifAw § 7A@ gu § T fawey
I qYFAL G AT ITH §H T FT ARAAT
A syl 7 S fF o Y # srar-
FA F) SAR F2T IS | o AT AT
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awr faaew & B g sl &Y 3 &
fad ey aftear ¥ oF afam w1 QE
FAT =T |

1A, 2% T HEAATES FT 7 AT oY
a9 qEAT & 1 E%Tatgwmgwm
gaRam A ﬁg‘rw“rtgrg, s f& wra
qTF GATT AT F gAY FEAT0 AT F
F1 ¥ fwim mga\rffa‘aé‘rmgﬂ'&r
ﬂrm%faﬁ#qﬁ“rqﬁwﬁw-
313 AT TRl § |ﬁﬁﬁm%mwg“r
arq afg g9 Faat a1 faaw afae a9
¥ ®Y F wyAES w7 faar @y o =N
FIE feprd a8t 1l | TTH FIE TF T8N
fo =freade =it anfge & & UAT A §
format 3o wresTe gl AEgawl 1 AW
ATA FTT qEAT & WX IR AWHT TG
FHAT 8 |

oLt

AT Y Tree w9 faae F fqd ag oma-
% g fF “launch austerity drives
and ban all luxuries” % g9
T QA JX & AW AT TERY
FAffEn F, TFAme w2 A, 7
ag ST 27 ¢ R @it a7 ez 99 Y fyer
a & fodt og aga waw  fF I 39
eqmmmmuhsa%rzﬁ'gﬁmm
o =9 oo qERN (I TEAT FA F
a?wgrrxrvﬁa’“rgvgn f@méﬂqsﬂﬁ
WIS 989 U q9q @ 7 S 9H, 99
aﬁ%fﬂ"{ﬂ%Q%‘ﬁTWﬁﬂTﬁ?ﬁﬁ
AN RN, @ WX FAST wE ¥
TR [3A TR A1 9 faT gw
mt@wﬁwﬁww%ﬁrmﬁ?m
A H T ¥ & W, qeeT, gEY
R & fordatt & ooy fod ommd 8 ) za
AT {9 A T W I | WY 4 T
% 5 gt zea & fad T 7 DY ST
wfewer g, siet v eam & fad wIeT fererr
ﬂfmq,waﬂqW‘rtw FT RIATT
TR Faéwﬁ:mﬁmzﬁrw% g
A F qUEAT WY EwA@E! FT AR
FFE I HIT SN YIFHX @G UF qTe-
AT 99, I AT F 37 FY T & faa-
go faadiq & 1 & g gamT Fedt §
N FR FUT '9AT fama) &1 3R
F 9T q@T a7 A1ET § W 39 IFR
g wAqf Fed g GAEd AR
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aﬁrgmgﬁm%ﬁww%mﬁgn
fadz vr awadr = & W Toar TR
goq & S AER | &1 oW fade
N & Ay § gA aey fF F oW
4T 2 fwle OF @ agt & at &1
AT BT T 9FTY ar“rcr, qrIeT ATl
ST Y TZA O IAET AT T g
T T A | gER WU R WK
T arferdt § g a8 fFar e, 9a
ZAA @ &Y AETHA F AT HHA
aferi Ta Fra &, zafag gamr w3t
FAT I [EA 9% faRE § S <
TARY I UHT AT AT

=517, T3 gfafaa o faaat g
gr A Aifad | AT AR A H FOE wd
$“r’mafaésﬁﬁqm-§srra“r=| 7g gHIY
fad aga & @ &1 a9 &) H%ngFng
f& g1z AT 747 =7 W7 2w & arfw
fa2ef e & TralE &1 geg Qa7 91 4F |
afz afesa qwagw & Faq ferz &Y sma-
IAFAT g1 a1 BATE 37 | FIr oay fefezq-
A9 g 98l ag fewe a=m8 &7 @Far £

uF A7 faaew a8 & fF =3 @ ar
a7 =1fga ar & faat aemd arag g1 &
I faaemgar fawrs S1a arfs o qrar
I A S99 g fas 6w 3 ff aEx
feaest mw dz0 #1708 | dfFa wrer rer
T8 7 it 37 o aed uF wEm A
STARA gAT | 39 Frad 1 3@ FT qH
Umw%nﬁmmmﬁwwﬂma“r
%;ng”rgﬁrtagaﬁ‘ﬂﬂmrwra
2T afsa® wEEET ¥ 1 T OSHT Ay
qUTH Tad <A T IR A v g o
Y am@l T 3T I £ ) g R

ST HEHTT qET ¥ A § T gWIC a9F ;MT

gary faarfaar &1 @29 F99 787 W &)
T ATFARETSIT 9 g1 €047 % < & |
Afdd Zam 3 &, i 3 Fw A, @ F
¥ F S AgE M E, 7 gy A% NS
étarirafrm%fxrrﬁ%jla‘rm‘rw“r
T Arfcamar @9 A 2| af gw
MRERT #1 Y7 7 ¥ 3T A%
Wﬂﬂﬂ'ﬂﬁ?ﬁﬂﬁ“?iﬁ'{ﬂ?%m
FE @ 9 A @, a1 s
T g | zEfan TH ag &7 Wt
LRI AR GT T 7 AT ARG a9
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B[ F AN TF ;S @ AR AR
Y ST F ART T SAFR AT FSA@HAT
TR |

o, W wa € % 8 awa F =@
wr, T 6 AR & & 3 e )
&Y T 2reY | W W g - a3 AT
wﬁgﬁ@ﬁﬁiﬁmﬁamwﬁ
TH WAL A AR AT HrARgHA
21 W’fﬂmﬁﬁﬁ'%’,’iﬁm
F AHT AW g T4 & faw faqt fafem
fifeas § a3« Wi 91 A0F F FOF
¥ s F1 faqeaaar g7 of #v 0F 0F
FRR FT THTT FAEC FAT AT | A AR
o T qr9 fearedew vE wmy fwen
for @ 7, W @ w1 A7 ofeadE F
FHY TEl AL AT | =AY, AT, g
FALY FATE T AT SUF T a|@ T
T X AT ML T F 4 fomzsag 2 5
frg Tw TEA § fAqeaaar €1 S wdy
g o mfeas & w9 & % §g@ S
gad & |

gar U feqdz ogr @@ s Sr
Wﬁfafaaﬂ #TH 78 19 i g shre
TR § §28% A@cT 9gT Ol g, T
AL ST & T FArE a¥ =y & =92
| aTd #T SaT g1 39 YR a9l A A1
| & T WS qer T, TR AFT A

l (wwa %} =2)

i FEAl Ag 4T, afsa =fs awg
{ T g AT &, g|ta afx A A
|
|
|
!

2 &Y g F A § &1 A Fg T H
AT FE | AEF a% FLEE AdA AT
A £, 99y Tz A g Aifgm fF as
¥ @%¢ G aw foga  mfew & 79
g7 AfHaT F1 @& dIX 9 I8 aqdr v
F1fga for ez gfas ar dvo (<o STo &
AN fRET FHA SR #EEE AT IR
| TSl T HF FL T & | IH TP &K
urfeg & sgi a1 AW ey &7 A9y
F1 3% AT 1T, A 3w i gl S
" FaS FOF 1T THAAST §Y FIET, M A
aaq WL A F fawl 7 ggem 4% @
\ Sieuil
\

SHri  S. N. MAZUMDAR (West

! Bengal) : Mr. Deputy Chairman, this

" Resolution has focussed attention on the

! importance of public co-operation in the
p
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matter of the implementation of the
Plan. Now, Sir, as you know, though we
criticise some of the drawbacks of the
Second Five Year Plan, particularly
with regard to the labour policy and the
method of finding resources, still we
have welcomed some of the good and
progressive aspects of the Second Five
Year Plan, and we want that these things
should be successtully implemented. But
with regard to public co-operation,
which plays an important part, there are
some other matters which require the
attention of the Government.

First of all, Sir, I would like to say
that there must be a thorough change
in the outlook of the Administration and
of the official.  Sir, in my capacity
representative of the people, I had occa-
sion to meet several officials and on
several occasions, and 1 have met two
types of officials. Some of the officials
have no doubt a wide outlook and a
progressive outlook, but there are others
who still suffer from the old prejudices
and the old bureaucratic attitude, and
perhaps they are in the majority. And
the result is, Sir, that on many occa-
sions when cooperation is forthcoming
from the people, it is really turned down.
This is not confined to the officials only.
I shall tell you what experience I myself
have faced in my own State.

Here in Parliament, Sir, we heard
from the hon. Minister in charge of
Planning that they had advised the State
Governments to  associate elected
representatives of the people with the
Development Councils and with the
machinery of planning at all levels. But
my experience in West Bengal is this.
Only very recently, perhaps six months
back, a Development Council has been
formed for the distirct of Darjeeling, and
as a Member of Parliament, I have been
included in it, but as regards the other
members, they have been nominated,
and there was absolutely no attempt to
have a wider representation. The other
parties, who are certainly prepared to
co-operate in  certain matters and to
offer their concrete and constructive
suggestions, were not even consulted,
and they were completely left out. I
leave out the question of parties. Even
organisations like the Kisan Sabha,
which very often is faced with the pro-
blem of constructing bunds or dams and

®which associates itself with the flood
control projects, were completely neg-
lected and not included in it.
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Secondly, Sir, apart from the question
of including them, my experience on
several occasions is this. Sir, it is the
declared policy of the Government that
it people contribute to the extent of
one-third, either in cash or in kind—
voluntary contribution—schemes like
minor irrigation etc., can be taken up.
But when organisations like the Kisan
Sabha have offered their co-operation
and suggestions in the matter of con-
structing  bunds etc., they have been
3 completely neglected and not act-

P-M-ed upon. So, if this is the atti-
tude, then public co-operation would not
be torthcoming. About the general pub-
lic also, it is a fact that enthusiasm
from the public is not forthcoming.
What is the reason? It should be
thoroughly and dispassionately examined
by the hon. Ministers who are sitting

' opposite, I have heard from a journalist

friend of mine that the people near
about the D.V.C. area have no enthu-
siasm for the D.V.C. Why ? Their land

was acquired and they were to be
rehabilitated, but they have not
been rehabilitated as yet. Now, in

any planning the human element is very
important and planning should be such
that while for the purpose of construc-
ting these projects, people have to be
displaced, arrangements should be made
so as to give them the least possible dis-
comfort, Similarly, the same journalist
friend of mine said that the Bhakra-
Nangal project is no doubt doing good
work, but the people near about it—
the people in Bilaspur—have no enthu-
siasm for it, because their land will be
submerged. It will be submerged and
they will have to suffer, but then they
should be assured that they will be
resettled, without protracted negotia-
tions without protracted deliberations
and the protracted process of the whole
thing going through the bureaucratic
machinery. They would certainly be will-
ing and prepared to do it, but what hap-
pens? They are given certain assu-
rances, but when the question of imple-
menting them comes, the whole
machinery functions in such a way that
it produces exactly the opposite effect on
the people. That is why I feel very
strongly that the whole outlook should
be changed.

Secondly, while implementing the
local plants—such plants may be minor
or may be major—the people should be
taken into confidence. The whole inten-
tion of all this propaganda is to give
them advice and to make them under-
stand certain things, and there is no
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attempt to have or take advice from
them. We should not take up the attitude
that the people in our country are just
dumb millions and that they are there
.only to receive advice and not to give it.
That is a thoroughly wrong attitude. lf
they are consulted, if they are properly
‘taken into confidence and their coopera-
tion is sought in the proper man-
ner, then it will be possible to get their
«Co-operation.

Then, 1 do not like
xing note, but I must say that in many
cases I have found that when the admi-
nistrative machinery tries to implement
certain policies of the Government or
implement certain plans, it tries to do it
in such a way that 1t helps only the
party in power.

toans or of
taking some flood control measures,
while the attitude from our side is that
we have gone to local officials to offer
.our co-operation, that is met with sweet
words and pious wishes no doubt but
‘in practice nothing is done so far as the
constructive side of the work is concern-
.ed. Government should follow what it
professes, and such things should not
be treated on a party basis but from the
point of view of benefiting the people.
If that is done, if all these relief sche-
‘mes and beneficial measures which are
:undertaken are tried to be implemented
in such a way as not to help only the
party in power—particularly when the
elections are coming—then it will create
iproper enthusiasn.

Now, T come to some other aspect,
ithe question of austerity. It is a fact
that an austerity drive is necessary, but
what I find is that, when the employees
«demand a rise in wages or in their pay
scales or demand the appointment ¢f a
Pay Commission, that is turned down
-on the ground that it will not be possi-
ble to implement it. When there is a
proposal, however, for putting a ceiling
on profits, that also is turned down. But
then the common people see that wealth
is concentrating in the hands of a parti-
«cular section and there are high salaries
on the other end of the scale. It may be
that by scaling down

be very much, but then it will produce
:a psychological effect on the people that
‘this austerity is being shared by all. 1
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{ think it will not be amiss if*I quote cer-

tain remarks from Rabindranath Tagore
from his letters trom Russia when he
went there in 1930. He went there with
an open mind, with a critical outlook.
He did not like everything that went on
there, but he wrote in his first letter that
what struck him most was that everyone
was sharing the austerity in the same
manner. Wherever he went in the streets
he did not see people very well dressed ;
cveryone was shabbily dressed but there
was a feeling that everyone was sharing
in that austerity. There was no feeling
of injustice among any people. That is
what struck him trom the very begin-
ning. How far it will be possible, how
tar and to what extent it can be carried
out here is a different thing, but then
that attitude should be there. When we
ask the people to tighten their belts of,

rise in their salaries, there should not be
high salaries including in the case of
Ministers and Members of Parliament.
We should also be prepared to undergo
that austerity.

In this connection a fact that strikes
me very much is that in Calcutta and
Maithon the D. V. C. employees are on
fast, because they are going to be
retrenched. I do not know what the hon.
Ministers will be able to do for them.
Now, they might be making some
efforts ; there might be certain diffi-
culties. But what the people feel is that,
when you speak of the emplovment
opportunities offered by the D.V.C.. the
emplovees there are undergoing fast.
They are being arrested. In this matter
an influential daily in Calcutta which
supports the Congress Party has come
out sharply in an editorial that, if this
policy continues then the Government
cannot hope for public enthusiasm or
co-operation for the implementation of
the Five Year Plan.

Then. coming to the question of cor-
ruption, many suggestions have been put
forward as regards the checking of cor-
ruption in Government Departments. It
is a very vital question. I would also like
to submit a suggestion. My experience
and my firm belief is that among the
lower grade employees, a large majo-
rity of them are quite honest, quite
patriotic and they take the professions
and declarations of the Government
about the rooting out of corruption very
seriously, but there have been cases In
which when they tried to point out cor-
ruption, in the name of indiscipline and
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insubordination and in the name of
divulging departmental secrets, they
were arraid and held back. 1 think the
co-operation and the assocjation of such
empioyees wn the various departments

should be encouraged and should be
taken.
These are the few points which I

wanted to submit to the House.

SHRIMATI LAKSHMI MENON (Bi-
har) : Mr. Deputy Chairman, although
I cannot support the Resolution as it is,
I must say that | appreciate the motive
of the hon. Member who moved it and
a150 the spirit in which it is framed. We
are all a little anxious about the very
siow way m which our plans are imple-
mented. more anxious still to see that im-
plemeatation goes along the right lines
and that the results produced are saus-
factor.y for the future. The working of
the First Five Year Plan had convinced
us that it is not possible to attain the
targets in all the different fields unless
we intensified our work both in the
sphere of propaganda as well as in the
sphere of securing personnel for the
attainment of these targets. It is with
i_hxs intention that 1 support the Resolu-
ion,

To begin with, I support and I agree
with what the previous speaker has said
about. the need for propaganda for
changing the attitudes of people towards
both the Government as well as the
Plan. There is a good deal of scepticism,
especially among the educated classes
and that is one of the reasons why the
participation of the section of society
which is so necessary is found lacking
In our country. Wherever we go, you
find people, rightly or wrongly, criti-
cising the Government and this criti-
¢ism is found not only among the pub-
lic but even among the officers of the
Government itself. This is bad,

SHRI J. S, BISHT (Uttar Pradesh) :
Is that not a privilege of democracy ?

. SHRIMATI LAKSHMI MENON : It
is ; but you go to any decent democracy
and you dqq’t' find officers of the Gov-
eérnment criticising the Government in
the way that it is done in our country.
It shows a lack of morale and how our
own loyalty to our administration is
found lacking and that is one of the
ressons why public support is not ade-
quately forthcoming. Another thing is,
we do a certain amount of propaganda

[ RAJYA SABHA ]
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and I am not denying that the Planning
Commission and the Government are
doing propaganda and doing their best
to publicise the Plan, but somehow it
has not reached the people in all parts of
India. I say all parts of India, because
in some parts ol India people are so
plan-minded (hat even the littic children
in their own homes when they are
denied something, ask “When the Plan
fulfilled, shall we get it?” [ have been
recently in the South and I was very
much surprised that everybody seems to
be talking about the Plan, may be dis-
paragingly, maybe with appreciation but
they are all plan-minded. They know that
therc is something like a plan but they
don’t know what exactly it is, and how
much their co-operation is needed to
attain the targets. For this we must have
the lines of propaganda indicated by all
the speakers betore me to bring the
patriotic motive into the Plan. That is,
the people must be convinced that we are
launching a plan or a project or some
great national venture, the like of which
has never been launched in this country
or any country for that matter, where
the co-operation of every individual,
man, woman and child, is needed to
have the targets attained. Sir, the prin-
ciple of participation is acknowledged
in democracy. But the feeling that the
people are participating can be brought
about only by a certain amount of com-
pulsion. We hear—people who have
returned from China and Russia and
other totalitarian States, telling us how
they have eradicated poverty....

Suart BHUPESH GUPTA : (West
Bengal) : Do I understand the hon.
Parliamentary Secretary of the External
Affairs Ministry to say that these States
are totalitarian States? Is it the Gov-

SHRIMATI LAKSHMI MENON : Yes.
I will explain. It is not the Govern-
ment’s view. [ say they are totalitarian
in the sense that in those states the
Government can compel people to do
things without raising a revolt or a riot,
whereas recent events have shown, and
the hon. Member knows more than I
do how, in the name of democracy, dis-
order and chaos spread in this country
and I say that it is because of demo-
cracy. I should like to know whether
tirese things are possible or permitted by
the Governments of those totalitarian
States or what are called People’s
Democracies ? There vou find compul-
sion is exercised by the Government andi
labour can be mobilized.
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Suri S. N. MAZUMDAR : Here
people are detained under the Preven-
tive Detention Act and people are shot
down. ...

SuriMATt LAKSHMI MENON: 1
am surprised to find such innocence 1n
the Hon. Member. He knows how
these things are done in other countries,
whether people are not kept in prisons,
whether they are not shot dead and 1
would like him to read or re-read Mr.
Kruschev's statement in  Moscow the
other day to find out exactly how things
are done in those countries which seem
to fascinate him.

Suri  JASPAT ROY KAPOOR:
Don’t put them to inconvenience.

(Interruptions.)

Surr S. N. MAZUMDAR :
doing a lot of research.

She is

SuriMaTl LAKSHMI MENON: 1
have not got to do any research. Every
newspaper reader knows it perhaps
better because I don’t read these things
in full.

I was trying to say how it is very
necessary to get the participation of the
people in a democracy and it is so
much more difficult in a democracy
because the amount of compulsion that
the Government could use in order to
mobilize personnel or mobilize the
people’s enthusiasm is very much limited
by the nature of our administration and
the kind of Constitution that we have.
Therefore it is necessary that we should
have an adequatc and properly planned
system of propaganda so that the peo-
ple could be persuaded into these sche-
mes, made to feel that they are participa-
ting as a result of their own inner com-
plusion and not because of kind of rx-
ternal force. ‘This continued reminder
to the people can be done under clause
(i) of Dr. Parmanand’s Resolution,
that is, by publicising the plan pro-
gramme and targets throuch propaganda
films and plays. Sir, the most tragic
thing in this country is. that even the
achicvements of the Government are
not pronerlv communicated to the pen-
ple. Wherever T have taken people
around whether in the D.V.C. project
or in any other great project, T have
seen that they have great admiration
for what is being done in the country,
but verv few people get a chance to
know the extent of our achievement.
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With regard to organising clubs etc.
I would like to extend it to organisations
of not only youth clubs but clubs of
adults as well, because no section of the
population can be excluded from an
understanding or appreciation of the
Plan or the targets to be aimed at.

Now we come to the third question,
namely, to launch austerity drives.

The reason why we want austerity
drive is to make the people think all the
time that there is something much
greater than their own personal needs
which is needed for the country. Every
time we give up something, we are
made to think of the other things for
which it is given up. When we have
everything around us, and we go on in
the same way without having to think
from where we get our meals or how we
spend our money, naturally we don't
think of the great projects that are ahead
of us. On the other hand if find that a
cannot have coffee because Government
has to export coffee outside and earn
dollars or cannot have cashewnuts be-
cause they are exported in order to earn
dollars, which will buy machiner for us.
which will enable us to produce goods
or which will raise the standard of
living, then it will have a psychological
advantage which is a great asset to any
country. In those countries where they
have planned programmes and where
people are put through austerity pro-
grammes, it is not because they do not
nroduce those things but psychologically
it is necessary for the people to feel
that they are giving up something which
they are used to in order to produce
greater good for the common people.

Another thing is—and it was pointed
out by the previous speaker and T would
like to repeat it again—about the ban-
ning of extravagance. I would not say
Inxuries because there are certain luxu-
rics which we will have to import as a
result of trade policies because we can-
not export things without imnorting
something in return but even so, the
emphasis on primary necessities to the
exclusion of luxuries can be effective
only when we have a better distribution
of wealth.

The reason why we have such vast
guantities of imported mnaterials is be-
cause we have got people who have got
any amount  of money to svend on
these luxuries and the only way to elin®i-
note what is called the vulgar display
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of wealth as against the utter poverty in

which the majority of our people live,
is to have these austerity drives and a
Government policy which will exclude
as many luxuries as possible from the
market. [ have one grievance against
previous speaker, Shrimati Savitry Devi
and that is about banning fire-works.
The best way that gun powder can be
used is to manutacture fire-works. It
gives so much delight to all the people,
young and old and [ do not mind our
banning other luxuries but let us not
ban such a small enjoyment like fire-
works. ln a democracy, naturally we
cannot have such austerity ; we cannot
have as austere living as such would
mean also drab living. India is a land
of colour, 1 should say colours and
wherever we go, what strikes us most
is that everybody is happy; even the
poor we find smiling. People everywhere
love colours and they love to have a
little enjoyment some times and once
in a way, especially on festival days,
if we have fire-works, it is not some-
thing to be grudged and I personally
think that we should not give up any of
these things which add colour to our
life.

Sukr J. S. BISHT: But Puritans
always say that people have no right to
enjoy themselves.

SHRIMATI LAKSHMI MENON: Wh.
said that? We do not want any.Puri-
tans.

Now, Sir, 1 come to the last part of
my little intervention and that is, one
ot the reasons why all our plans, all
these cxtension schemes have not pro-
duced the maximum result is the exclu-
sion of women trom these things. 1
have been to many of these places and
1 am sure the Minister will also agree
with me that we have got huge schools
wherein extension workers are trained.
Recently, I have been to visit three
extension centres in Bihar and I found
about 100 men in each centre receiving
training. They were told about nutritive
value of food and all that all
the things that would be required
in a village but there
single woman. I asked them, “Who
cooks your food ?” They are taught
about nutrition and all that, but we do
not have men cooking in the villages ; it
is always the women who cook. We
sgould teach the women how to cook,
so that the nutritive contents are not
destroyed. If we have more than 50 per
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cent. women in all these projects, 1 can
tell you that we would reach the tar-
gets not in five years but in three years.
In other countries where the targets.
have been attained—in China, the seven
year plan targets were achieved in five
years ; in Russia we are told that the
five year plan targets were achieved in
three or four years—is so because
women have come into their own. So,
let us not ignore the women,

SHR1 JASPAT ROY KAPOOR . Pos-
sibly women are more dictatorial.

SuriMATI LAKSHMI MENON :
Maybe. In some of the grants and i
some of the schemes, we have what is
known as the matching grant, the Gov-
ernment contributing half and the vil-
lagers the other half; this happens in
social welfare projects and other sche-
mes. Well, this 1s no good at all. All

- sorts ot wrong methods are pursued in

our projects to get the matching grant
on the side of the people with the
result that instead of really helping peo-
ple to stand upon their own, we really
make them a little more dependent on
the Government. Recently, I visited one
of the projects in your State and this is
what I found. The woman Gram Sevika
helps the mother to look after the
children and the result is, the mother
says, “Why should I look after the
child? The Government is paying
woman to come in the villages and
comb the hair of the children and keep
them amused. So, I will not look after
them.” The same thing happens in the
case of distribution of milk. The villagers
sell milk but do not give it to the
children at all. They say the Govern-
ment brings milk powder and gives it to
the children, and why should they give 7
That is why I said in the very begin-
ning, we should change the attitude of
the people towards these things. The
people must feel that the Government
is only helping them and not replacing
them and taking over the responsibilitv
of the mother or the village people in
these things.

These were some of the points that
I wished to stress, Sir.

SHriMATI NALLAMUTHU RAMA-
MURTI (Madras) : Sir, I fully support
the points stressed by my sister, Shri-
mati Seeta Parmanand. Shrimati Lakshi-
mi Menon has taken away one of
my points by stressing that the Plan
would take five years to be realised in
all its details merely because women
have not been taken into confidence in
the running of the Plan.
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Having
essential thing in the carrying out of this
gigantic scheme unheard of in the
annals of our history and which has so
much to give us in future, is that the
people must be made to realise that it is
their Plan and not only that of the Gov-
ernment and hence public co-operation
in all its aspects is very essential. Peo-
ple of all grades should get that con-
sciousness. You will be amazed to know
that in some of the schools and colleges,
even though text books have been
released and teaching has gone on and
years have passed since we won our
independence, still children are not con-
scious that this land is theirs, that the
governance is ours, that the map that
hangs therc is not only the map of
India bounded on the North by the
Himalaya, etc., but is a part and parcel
ot them. That sort of intimate relation-
ship betwen what appears in print and
what they are themselves, is not being
focussed in the educational system of
our country. It is no criticism of our
educational system but the thing has
gone on for years now and, as an educa-
tionist, I wish to say here, having seen
many schools, many colleges, many edu-
cational institutions, that this focus
that everthing that is arpund us is ours
is not there. 1 do not want patriotism
to be exaggerated into jingoism but that
our country is ours and every bit of the
soil is ours and this Plan that is being
released is ours—that focussing, in all
yvoung and old, in grandmothers, grand-
tathers and parents, in wives and hus-
bands and children and grandchildren,
all along the way, from the highest to
the lowest in the land is not there. We
have demolished the classification of the
lowliest and the highest because we are
all one in this ideal democracy of ours
but still this consciousness has yet to
come and if any Plan is going to move
slowly, it is because of this lack that
there is in ourselves. Thunder, storm
and lightning we have had. When our
elders mooted the question of Reorga-
nisation of States, I do not want to go
back into all that, over the discussion
over the various frontiers. It reminded
me of a play by a Western author
wherein the brown ants fought with the
white ants over territory covering a
space of the width of “a blade of grass”.
That was brought to my mind that all
this commotion was going on in the face
of all that we stood for—peace and har-
mony in the world—which earned us
their respect. That commotion is over
happily for us and I hope peace and
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harmony will go on when pushing
Plan in all the various
States and in the whole of India, and
into the practice of all the people in all
the channels it is bound to go through.
Why I am saying this is this. I know
my sister Seeta Parmanand once point-
ed out: ‘Why not hold up the States.
Reorganisation scheme that was to come
for some time and put this Plan through
first ? Let us work it out’. But now that
the political scheme of Reorganisation
of States has come to be, we must
remember that we are all one united
whole and there is no question of frontier
or area or location or geography or geolo-
gy or language and that the whole thing,
whether it is industry or railways or
education or anything that comes in this
Plan concerns the whole country and m
that spirit—the spint is very very
important—we should work out this Plan.
You may say and my sister Mrs. Lakshmi
Menon said that whenever she went she
heard young people talk about the Plan,
but it is only on the lips., They have
not understood it, and there the Minis-
trv of Information and Broadcasting and
other agencies haveto come forward—
this comes under propaganda which is
item (i) of the Resolution—to release
small, little pamphlets, very attractive
ones, and in fact the “bible of the Plan”
must be in the pocket of every one, not
only in the pocket, they should make it
a point,to study it and should consider
that it i1s part and parcel of their well-
being, of the well-being of this great
State. The Constitution of our country
is not being taught to our children in
the schools and colleges. In fact we have
to train many of the teachers them-
selves in this idea, in order to propagate
all that is involved in this Plan and our
leaders’ pictures, of all thatis our own
should be there. In fact the civic sense,
the civic responsibility of the students
and children and citizens should be
stressed and on the cultural side through
songs. I do not know now but there used
to be a variety of ways in which an idea
used to be given out to the people at
large, not only to the urban population
but to the rural population in a very
taking manner. I do say many methods
have been evolved in order to carry out
the ideas in the Plan through cultural
programmes. But the usual thing that
used to be before in our locality, in our
village, was that when an idea came up
immediately some older women who
could compose verses used to come out
and sing that idea in the form of a song,
It became a balad; it became a folk-



‘9935  Enlistment of Public Cooperation

[Shrimati Nallamuthu Ramamurti.]

song and everybody sang that song and
it was in the mouth of very child.
Supposing a ship was launched, the
ship song was there. Supposc a railway
train came newly to a placq, the rail-
way song was there. Supposing a park
«caught fire, they said, “Pathikiduchan,

Pathikiduchan Park Fair Pathikidu-
chan” putting it in the form of a
song. That way it ought to be popu-

larised, this Five Year Plan. This is only
one way of doing it. There are many
.other ways of doing it, through Bhajans,
through Kathas and all those other ways
in the rural areas, in those ways in
which the thing will take root and form
and will become saturated as part and
parcel of the whole nation.

Then I should mention here how very
important 1 felt it was—the National
highways map that was released along
with the highways-planning that was
.given to us yesterday. I think that map
should find its place everywhere, in the
various institutions, and in fact even
private households must learn to get
about their way without asking at
every turn, “Which way I am to go?
Where do I find here?” That sort of
ignorance must be demolished. 1 find
a number of pamphlets, tourist books.
They are giving the descriptions of our
country, the beauty spots. All that s
essential, and the political map, as it is
going to be shaped, also must find a
place and education must be based on
that.

Having said these things I want to
stress onc other factor and that is cha-
racter-building, which comes under item
(i) “Organisec Youth Clubs for making
the youth of the couatry Plan-minded”.
Now discipline is the most important
feature that should be stressed here and
under discipline not only the youth as
such in various institutions and in fami-
lies and in various avocations of life
through their clubs but also adults along-
side of them should be made to realise
the A, B, C of things that would make
the national life go in way; and that is
the ordinary road sensc. This morning
questions were asked : Why did not the
busman drive in a vroper way ? But
partly it is also the responsibility of the
pedestrians and the cyclists, T mean,
those who are the citizens, who have to
be made conscious of and practice the
.rules of the road, road sense, crowd,
control, queueing up and even voice
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control. By voice control 1 mean they
shout where they have not to in ordinary
conversation. The art of listening, the
art of answering, the art of playing the
game, the maintenance of a standard of
performance in them, even when you
answer questions and take answers, the
standard of behaviour is part and par-
cel of youth-building in this country and
attention should be focussed on them
and in that way the Five Year Plan also
will prosper. Also you must see the other
person’s point of view, I mean, all these
little things count in making the Plan
a success as many drops make the ocean
and in the ocean of youth, of youth’s
well-being and their co-operation lies
the success of this Plan. These may
appear as little points but they go to
build the character in the youth. Of
course the Boy Scouts, the Girl Guides,
the National Cadet Corps and the other
various voluntary organisations are a
great asset to the country and the Gov-
ernment has taken note of all these, and
the Bharat Scouts, etc., they will become
soldiers and crusaders to carry out the
scheme to a success. In all the ways it
should be carried out.

Now the other thing is austerity. It
is a kind of a sel{-denying ordinance
that is required and as such it may be
pointed out that once education has
been given in the proper manner, when
the consciousness that the Plan is part
and parcel of our life is made to be
realised by our citizens, I am sure this
austerity will follow as might the day,
and attention on it need not be separate-
ly focussed. The knowing person is that
person who will realise the nced for
things and will not require to be directed
or dictated by any external authority as
regards how he should walk, as regards
how he should move. After all this is
external. If he hasthe right attitude to
life and to his responsibility to his country
they wilt all come in naturally and easily
without any kind of direction or dicta-
tion from outside. 1 should not counten-
ance any kind of direction or dictation
in any sphere of life. In our ideal
democracv, it is one of the fundamenval
rights of individuals to become educated
and to fully develop themselves in
mental, moral and physical stature to
the utmost extent possible in a State
like ours and then to choose their way,
this or that .

(Time bell rings.)

And finally T want to stress the impor-
! tance of the part that is to be played hy
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women ‘in this scheme. There was nota !

thing that our women lacked, old and
young, in far off ages. When it came 1o
service at the crucial hour there was not
a single womian whom you could point
out as had not come to the fore and
acquitted herself ably and creditably,
as was in keeping with a daughter of
this land, and therefore -all women—in
fact we have knowledge of villagers as
such, coming from a village I know the
viliage women—once they are awaken-
ed, there is nothing that they would stop
short at, especially when they know that
the goal is there and the goal is worth
while to be attained, and therefore 1
would request that this Second Five
Year Plan takes into its focus larger
cooperation from women, both of urban
and rural areas, the educated and the
illiterate. In fact illiteracy must go
because we have put in a section of tie
plan for a drive to adult education and
adult literature and with the knowledge
and experience that even the illiterate
women will have, if the women are also
taken in I am sure we are going to
release  a dynamic force that would
make our Plan a great success and
enable us to realise our dream of this
gigantic scheme that is going to give us
the many things that we want and
enable us to go ahead with further
schemes for the fulfilment of our ideals
in the tuture.

Thank you very much, Sir.'

SHrr H. P. SAKSENA  (Uttar Pra-
desh) : Sir, T support the Resolution
moved by my hon. friend, Dr, Shrimati
Seeta Parmanand and also cogratulate
her for placing before the House a
thought-provoking Resolution. My con-
gratulations are also due to the very
excellent five speeches that have been
delivered on this Resolution wup till
now, They were very instructive ; they
gave us new ideas, and listening as the
hon. Minister for Planning does, most
attentively to all these speeches, [ am
sure he will profit by them. Today at
least I found that the mould of the
speeches—all of them without any ex-
ception—was exceptionally high and
superior.

Sir, the usual practice is that one tries
to wake up those who are napping but
you will never have heard of any per-
son heing asked to wake upe when he
is already wide awake. So far as the
Plannnig Commission and the - planners
are concerned, I thought that they were
very vigilant and very watchful and
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that they were carrying on their work
in a splendid and excellent manner.
They did not need a whip on the part
of the Parliament to bring them up to
the required level. ...

Dr. W. S. BARLINGAY (Madhya
Pradesh) : ln a planned manner.

Surt H. P. SAKSE.NA : In a planned
manner as my hon. friend, Dr. Barlin-
gay, correctly puts it.

Sir, in one of the speeches there was
a mention about luxury. The two are in
my estimation quite contradictory. In a
country which is devoid of even the
bare necessities of life, to say that it
is indulging in luxury is nothing but

contradiciion in terms. Some people
there will always be, who will take
intoxcants. who will steal, who will

tell lies and who will be doing all sorts
of such things. But the country as a
whole knows nothing about luxury. It
has no money to spend even on the
necessities of life, not to speak of indul-
ging in luxury. So there are no luxuries ;
and if there are some they are indulged
in by those who can afford to pay and
there is no reason why a democratic
country should prevent those persons.
from using their wealth in the man-
ner they like, if they could afford to use
it in that fashion. So I was not at all
convinced by the argument regarding
ilie import of luxuries, as if they are
beyond the means of the country as a
whole and as if it is sin to be import-
ing some of these. If any economy can
be effected in that direction, none shall
be happier than myself.

Sir, one expression of my friend, Shri-
mati Lakshmi Menon, I very much dis-
liked and that was with regard to the
advice given by her for compulsion to
be used for making people more Plan-
minder or for expediting or accelera-
ting the speed of the Plan. She said that
compulsion should be used ; if compul-
sion is to be used, who will use it ? The
Government will have to use it. Sir, I
humbly and respectfully suggest that in
no case whatsover will I see this sacred
democracy of ours to be accused of
using even the smallest bit of compul-
sion just as totalitarian Governments do.
Nothing like that should be done. The
Plan will succeed. The proof of it lies
in the fact that our First Plan has suc-
ceeded and there is not even an iota of
doubt about the success of the Second
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Five Year Plan. But compulsion should
at no stage, neither today, nor tomor-
row nor during the next year nor during
the succeeding years, be brought to bear
on the people. Compulsion and demo-
cracy do not go together.

Sir, one thing that has always been
paining me is this that Government and
the people are unfortunately even today
stationed in different camps. The people
do not realise that now they are free
and the Government that is running the
administration is their own ; that it is
they themselves who are carrying on the
administration and all that is done is
being done for their welfare. That is
an idea which is still generally absent
from the minds of the people and I do
not know of any machinery by which
that idea can be inculcated in the minds
of the people. But it is there and the
general expression is : gg g L& W
AMAT §1 & ¥ FT HANAS |
The matter applies only to the Govern-
ernment ; we are not concerned with it,
as if the Government and the people are
two different entities. That is a matter
which is sorrowful and at the same time
it retards, it impedes the pace of pro-
gress and I would beg of the Planning
Minister as well as his able lieutenants
to try to find out some way, some
method by which this wide gulf bet-
ween the people and the Government
may be removed .

Then 1 would revert to my old theme
of the dearness and costliness of life. By
‘life’ 1 mean the necessities of life.
Unless and until you succeed in bringing
the bare necessities of life, food and
clothing, within the means of a poor
person and help him lead a comfortable
life, no Plan can be characterised as
having succeeded because it is the peo-
ple for whom the Plan is being pre-
pared ; it is the people for whose pro-
gress and prosperity the Plan has been
undertaken. 1 may so sorrowfully relate
that I saw with my own eyes a person
praying to God Almighty that this Gov-
ernment which was making wheat to be
sold at 2 seers 2 chhataks per rupee
should be turned out because a Govern-
ment which makes wheat to be sold at
two seers a rupee is not worthy to be
retained. And the poor person was a
very poor person. He was a scavenger,
but he was giving expression to his
inner feeling when he was praying to
the Almighty that a Government which
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is committing the sin of making wheat
sell at two seers per rupee is not worth
retaining and the sooner it goes the bet-
ter. Now, 1 beg of my friends here in
this House to consider whether it is not
a fact that the high wage policy and
high price policy of economy has fail-
ed and has failed completely? Is
it not time now for wus to revert
to the old economy of low prices and
low wages ? And that, T guarantee, will
succeed. But then our Government is
wedded to this modern economy and no
manner of arguments ; no manner of
criticism will convince them. I am sure
with my very esteemed friend, Prof.
Ranga as one of the advisers of the Gov-
vernment it is very difficult to bring
back the old state. Nobody believes that
we can ever go back to pre-war prices.
But at any rate, I hold a promise from
my hon. friend, the late Shri Rafi
Ahmed Kidwai, that wheat and rice
and these staple foodgrains will
be sold at four seers a rupee at
the minimum and coarse grain at five or
six seers a rupee. Now, where is that
promise ? The poor Minister is dead.
Now, two seers for a rupee has become
our way of life and that is unbearable,
intolerable. It is upsetting the family
monthly budgets not only of the middle
class people, but also of the higher mid-
dle class people and it is upsetting all
arrangements and it is making the
average people of this country unhappy.
No matter what their income is, it is
difficult to make both ends meet. And
so this is my old theme and I thought
that this was an occasion to revert to
it.

Sir, we talk of the success of the Plan.
The Plan does not succeed in a vacuum.
lhere ought to be an urge for the suc-
cess of the Plan in the minds of the
people. If the people do not have that
urge, if the people do not have that
intense desire to make the Plan a suc-
cess, how can the Plan succeed ? And
they will have that urge only when thev
are themsevles fairlv satisfied. By satis-
fied T mean they are provided with the
necessities of life. (Time bell rings). Sir,
it is only ten minutes.

Mr. DEPUTY CHAIRMAN : You
began at 3.40. You have to close now.

Surt H. P. SAKSENA : I will. Now,
when I was talking about luxuries 1
said that a puritanic sort of life is not
a characteristic, is not a feature of
Indian life and we will do well to fthrow
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away all wasteful expenditure of wealth.
But at the same time—as my hon.
friend, Shrimati Lakshmi Menon, plea-
ded for fireworks, of which perhaps she
is very fond,—fireworks should not be
excluded from the list of luxuries.

Now, as I said, the one imperative
necessity is for the people to have some-
how or other a conception of nationality
and to believe that now at any rate the
Government and themselves are one and
the same and the slavery of a thousand
years is ended. With these words I sup-
port the Resolution moved by my hon.
friend, Shrimati Seeta Parmanand, which
seems to serve a very useful purpose.

Surt BHUPESH GUPTA (West
Bengal) : Mr. Deputy Chairman, this
Resolution gives us an opportunity to
discuss some of the problems or practi-
cal issues connected with the implemen-
tation of the Second Five Year Plan.
There are four complete suggestions in
this Resolution and I think they deserve
serious examination by this House. Now,
it is stated right at the beginning that in
order to secure the maximum co-opera-
tion of the public certain things are
necessary. They are enumerated here
one after another. At the very outset, 1
wish to make it clear that the coopera-
tion of the people is something
which cannot be won the screen or on
the stage. Let us be clear about it. Not
that I deny the importance of propa-
ganda, either visual or otherwise. But at
the same time T wish to make it clear
that the co-operation of the people is
something which has to be won prima-
rily bv some other methods and through
a different policy. Now, Sir, T do not
wish to go into this question of films
and plays. Only I would like to say that
the Government is putting out some
films and I am sure they are also arran-
ging for plays on the Second Five Year
Plan. All that I wish to say about the
films, some of which I have seen, is that
once vou see at least some of them you
do not feel enthused ; but on the con-
trary you feel demoralised. This i the
feeling that sometimes I get and T am
told that others also get, the reason
being in these films what is shown is
not the people re-making their country,
building up projects, carrying on therr
activities and making sacrifices. Very
often you come across the happy offi-
cials, the Ministers and the rest shown-
prominently and much of the time of
the film—and people do not go there
for sitting ten hours or so—is taken
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by this kind of show of the officials and
the big ones in the administration. Peo-
ple become secondary features and
unimportant factors in the films and
naturally such a thing does not appeal
to the masses. At the same time, in the
matter of selection also, the Government
very often makes the wrong rather than
the right selection. 1 suppose the offi-
cials are entrusted with the task of
selecting as to what should be the theme
of the film and naturally having had
very little touch with the people, they do
not know exactly what should be put
up. Then, of course it is very difficult
sometimes to present a film on the
Second Five Year Plan, at least on some
aspects of the Second Five Year Plan,
which would rouse the people. There
are certain welcome features of the
Plan and these naturally are encoura-
ging, but at the same time there are cer-
tain other features, which are thorough-
ly unwelcome and which cannot at all
appeal to the masses. Sometimes even
these are depicted there. Naturally you
do not find much enthusiasm among the
people. Now, it is not for me to act
on behalt of the Ministry of Intorma-
tion and Broadcasting and work for
them a scheme of how to get the people
to co-operate. All that I wish to say in
this connection is that for winning the
cooperation—and that, 1 believe, is the
intention of the Mover of the Resolu-
tion—it has to be achieved through
other important and vital means. Ques-
tions of policy and practice are involved
in this matter. I am not talking about
the plays because scarely I go to other
films. Sometimes 1 do go and see some
of the imformation films in order to
find out how things are going on, not by
way of picking some holes, but in
order to understand the position of the
Government and the country in certain
4p respects. As far as plays are

‘M. concerned, 1 do not know how
things are happening there, but I sup-
pose they suffer from the same errors
agd deficiencies which I have mention-
ed.

Now, Mr. Deputy Chairman, what 1
would like to state here is that it is
necessary to bring out in all the propa-
ganda themes—and I concede that a
certain measure of propaganda is neces-
sary for carrying out the good features
of the Plan—the part which is being
played by the people in the remaking of
the country. You should create self-confi-
dence in the people. This 1is very
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important.. But that youcan never do
until the pictures or the playstell the
people, the audience, that the Second Five
Year Plan does notmean misery to
them, that the Sccond Five Year Plan is
intended to elevate their living condi-
tions and their cultural life as the Plan
progresses. The people should be told
such things. Only when people see that
here is the Second Five Year Plan the
progress of which in certain fields pro-
mises a better future for them_, c_)nly
then wili they be enthused and inspired
to cxtend their co-operation to  you
which you desire. Here you require &
correct policy and approach and also
imagination for presenting things to the
MASsE:.

Mr. Deputy Chairman, us you krow,
some of thie things are utterly discoura-
ging as tar as the Second Five Year
Plait is concerned. 1 need not go into
those things because it is for those peo-
ple who are interested in the propa-
ganda of it to find out exactly what ‘is
good and what is bad. But the idea, ‘I
would like to tell the mover of this
resolution, of getting popular co-opera-
tion through films and plays is not
a correct one. Not that they are not
important, not that they are not neces-
sary, but she seems to have attached
to them much more importance than
they deserve. This is my complaint
against the mover of the resolution.

Then about the other steps for mak-
ing the youth of the country plan-mind-
ed. this is another suggestion and 1 can
quite understand the concern of the
mover of the resolution to enlist the
services of the youth. Without getting
the youth into these activities of nation-
making vou cannot remake the coun-
try. T concede that point. Rut how can
you organise the youth to co-operate
until and unless the youth sees in it the
promise of a better future? With
unemployment among the youth grow-
ine every day. with already 5% lakhs of
educated youth above the matriculation
standard seeking jobs and getting none.
you cannot expect the voung men of our
country to be rouscd to activity under
the Second Five Year Plan just because
you put up certain shows here and cer-
tain other shows there. That is not the
correct approach. The vouth should be
approached with the promise of a better
jovous life. That is the most important
consideration that should engage the
attention of the House, and you must
toll the vonth by vour activities, bv vour

[RAJYA SABHA]

in Second Five Y.ar Plan

2944

performance, that here is a plan which
promises them education and empioy-
ment which promises them a better and
a happier lite. Only then will you find
the young men of our country turning
to productive activities of the land in
the remaking of the country. Otherwise
you can never get the youth by merely
bealing the propaganda drum. It is not
a matter for the hon. Dr. Keskar to
tormulate policies as to how to insoire
the youth. You may try that method
but vou will not succeed. You should
crcate things, live things, and then tell
the youth about what you are doing, so
tirat they really can inspire them,

Then, Sir, about austerity and ban-
ning of luxures. 1 iully support this, but
austerity for whom ? Some time ago 1
read in a publication by the Punjab
Government entitled “Advance” an arti-
cle written by the Planning Minister in
which he wanted the common people
to practise austerity. Well, they are
living an austere lite all through. You
need not tell them to practise austerity.
That is the dispensation they have got.
Tnat is the life to which they for gene-
rations have been condemned. It is an
insuit to the people to make such haran-
gues and lectures and tell them to prac-
tise austerity. Now, Sir, we are not hav-
ing the Plan for this and it 1s
unfair to ask the poor and down trodden
people, denied all the amenities of life
and living in sub-human conditions, to
practise austerity. Our plan should be
such that it should tell the people not
merely in words but in practice that the
more the Plan advances, the more it
succeeds, the greater will be the fullness
of their life. That is how we should
approach the people. They should be
approached with the promise of a
material advancement in their condition
of life. It is no use telling the agricul-
tural labourers who starved half the year,
who live in perpetual poverty and want,
that they should practise austerity. It is
uo use telling the working class who do
not have two square meals a day, who
live in fear of unemployment and agony,
that they should practice austerity. Tt is
no use telling the middle class youth
and the middle class employees in the
Government and other services, who are
denied the modern amenities of life and
who live on the border line of poverty,
that they should practice austerity. Cer-
tainly there are other people to whom
such an appeal should be addressed.
Some hon. Members referred to ihe
Maharajas practising luxuries .and all
that. Well, T de not know much of the
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Maharajas, but 1 do not know that this
kind of appeal does not make any sense
to them. Gentlemen of thc race horses
and other elements do not believe
such kind of moral appeals. That is not
their way of life. Heie you have to
adopt a policy to promote austerity 1a
the country. It is not a question of pas-
sing a resolution, it is not a question of
expressing sentiments, it is not a ques-
tion of making appeals to them. We
know that the hon. Prime Minister of
this Government made a number of
appeals calling upon the Rajpramukhs
and the Indian Princes to forego their
privy purse. 1 think the time has come
to ask ourselves how many of them have
forcgone their privy purse, how many of
them have surrendered a part of it.
Appeals in such cases do not count.
Similarly, about the top officials, we find
that even today when you are talking
about austerity—and Mrs. Lakshmi
Menon atter having made a speech of
a totalitarian nature totally disappeared
from the House—~I would ask her why
her Government does not reduce the
salaries of the high officials. Why on
earth, under this Government, when we
are talking about austerity, and some-
times justifiedly, should be officials and
directors in the public sector who
should be given Rs. 4000 or Rs. 5000
or Rs. 6000 ? Tt is a fantastic thing to
imagine that we pass a resolution here
and then give so much money to the
high officials. The people will Jaugh at
us.

Dr. SHRIMATI SEETA PARMA-
NAND : What salaries do the officials
get in Russia ? So, we should not go into
that here.

Surr BHUPESH GUPTA : The hon.
mover rray not like to go into that. May
be, she may be in the realm of 5000
or 6000. But I should go into that. She
is perfectly welcome to Russia.

(Time bell rings.)

Therefore, T should go into that. If you
think that your resolution should ignore
that factor, then it is time we do not
think much of this resolution. Not that
I want to oppose it. But I do not think
much of it. It is a mere piece of paper.

Sir, we are importing cosmetics and
other Juxury articles to the extent of
about Rs. 60 crores or Rs. 70 crores
every year. We are importing these
things from the foreign countries, but
we do not nced these things for our
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people here. All these things go to meet
the luxurious needs of the upper classes
in our society.  All that money can
easily be saved by stopping such
imports totally. In this connection, Sir, 1
should also suggest that in this country
if you want real austerity, tax the rich
and curlail their power of being extra-
vagant and wasting money like this. Get
that money for your dcvelo_pm_entz_xl
activities. At the same time, Sir, it 1S
very important to consider the proposal
for introducting the expenditure tax.

| prof. Kaldor, I think. has suggested this

tax being imposed. Sir, the expenditure
tax is somecthing which should be
immediately imposed on the .rlcher
classes in this country with a view to
restraining them f{rom going in for such
extravagant expenditure. Such measures
are absolutely necessary. Unless you
adopt such measures, you can never stop
extravagance or curtail the expenditure
on luxuries. It is no usc being sentimental.
tal. We have got the real powerin our
hand, We are here in Parliament.
which is a sovereign body. We should
not merely have good sentiments, fine
ideas and noble feelings. What is of
importance to us is to translate such
feelings into action and to see that the
Jaws of the land are implemented with
the help of the powers vested in the
Government. Only then will you be able
to achieve some of the objectives that
you have in your mind.
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Siat MOHAMMAD UMAIR
é_Bihar) : May 1 have a few minutes,
"SIr.

Mr. DEPUTY CHAIRMAN : After
the Minister’s reply.

Tue MINISTER ror PLANNING
AND IRRIGATION anp POWER (SHRI
GULZARILAL. NANDA) Mr. Deputy
Chairman, I have listened with great
interest and with great pleasure to the
speeches that have been made during
the course of the discussion on this
resolution. I am exceedingly grate-
ful to hon. Members for the
very useful and for the very valuable
suggestions made in the course of their
speeches. I am particularly thankful to
our sisters in the House who have made
a maaznificent contribution, constructive
contribution, to this subject.

Sir, T agree wholeheartedly with the
sentiments expressed in favour of pub-
lic co-operation, in favour of the impor-
tance of public co-operation. Only I
would like to place this question of pub-
lic co-operation much higher than they
have done in relation to the success of
our Five Year Plans. It is indispensable
for the success of the Five Year Planps.
Not only -for the Five Year Plans but
for the progress of the country in
every direction, public co-operation is
of supreme importance. When we think
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of a plan usually it occurs to us that
the rcquisites for the successful imple-
mentation of it are materials, machines,
financial resources and personnel. Ot
course, personnel is very important,
trained personnel of all categories, but
I personally feel that there are those
other things less tangible which are
even of greater importance. When these
have been secured adequately, those
other things will follow. They are 'a
sense of unity in the country, a sense
of discipline in the country, and
enlightened and enthusiastic co-operation
of the people in all the various develop-
mental programmes and the various
schemes for the building up of the
country. Thereiore [ think that a dis-
cussion of this question in this
House has been of very great assistance.
We think of the people merely as il
thev are beneficiaries ot the plans. They
are much more than that. They are of
course the collaborators, and makers of
the plans, and it is only when we suc-
ceed in securing that realisation on the
part of the people and that effective
contribution from the people on that
basis. that things really will start moving
very much more quickly than they do
now. QOur whole concept of public
co-operation is very limited. We think of
only people attending our meetings and
of a little shramdhar here and there. The
idea of public co-operation is very much
deeper than that ; it is much more fun-
damental. There are millions of people
in the country who are in the fields,
factories and offices. The moment they
begin to see that it is on a little better
work, harder work, on their part that
the progress of this country depends,
that realisation itself well make for
greater, quicker and accelerated pro-
gress. As was pointed out by one hon.
Member, it is a question of attitudes,
it is a question of a certain perception,
a certain understanding. There has to be
an anderstanding of what is going on in
the country, what the prospects are
before us, how they are related to our
welfare as individuals and as families,
and also to the welfare of posterity.
There is also something more than this
intellectual appreciation ; it is an emo-
tional link with all that is happening.
Public co-operation therefore has to be
understood in that sense. It is the
atmosphere which is created in the
country in which all these schemes and
all these developmental programmes are
going to function that is important for
their success. That atmosphere depends
uvon the people, their minds and their
attitudes. :
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There is also wec question of
resources. People help not only by their
work. The resources also are drawn
from them. They pay in various ways,
taxes, loans, etc. If we want to step up
our deveiopment, investment has to be
increased. {he resources for the public
ssctor and the private sector come
trom the savings of the community.
This means econoray and avoidance of
wasteful  expenditure—marriages and
other expenses were mentioned. One.
hon. Member said that austerity should
not be restricted to the workers only, 1
never said that austerity should be prac-
tised by the poor workers. 1 have aiways
tought for higher wages for them. Cer-
tainly if we see that there is a small
number of people who are rich, well
that small number also has to be called
upon to avoid obstentatious expenditure
and avord wasteiul consumption and
wasteful expenditure. When we are
thinking of a more equitable distribu-
tton and putting more money in the
hands of a larger number of people, it
is not only ihe savings of a few that are
going to push up the resources needed
tor the Plan. Let it be very clear. [t will.
have to be the savings of large aumbers
of the community, that will make the
plan a success. Of course it is always
understood that those who are at the
lowest rung of the ladder certainly have
nothing to spare but at various levels
beneath that of the people who may
have crores and many lakhs, there are
various groups whose savings are
required and it we are to go away with
the impression that it is only the income-
tax payer and the very rich whose
savings and whose austerity are going
to be sufficient, then it is not going to
be so. I'ne question of harder work,
more honest work, economy, austerity in
various degrees-—all these are important
for the Plan. There is the question of
the sense of discipline, of how we
behave towards each other, and how we
provoke each other. The occasi®n may
be very small but it may appear at the
time to be something of a crisis but
when it is considered in relation to the
vast question of development of the
country, the future of the country,
that small trouble which arises out of
one thing or the other. pales into
insignificance, even from the point of
view of the larger interest of those very
groups. If they create disturbances, if
they create commotion, if -they create a
sense of insecurity, that is bound to
progress of the Plan “and
they will suffer among others, perhaps
much more than by anything that they
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may gain by the things which provoke
them into those things. It is just inci-
dentally that I have mentioned this.

There is a vast field in which the peo-
ple have to co-operate but there is that
other aspect. Ot course, they have to
bear the burnt of it. The initiative for
public co-operation has to be theirs. The
number of voluntary workers and their
efforts alone can make our whole pro-

gramme of development of co-opera-
tion  successful. fhey alone can
make the programme of publicity

successful. It is not the money that will
be put into these programmes, it is not
the officials whom we will employ to
look after them but it is what we get
out of the people, what they are pre-
pared to give, that is going to determine
the success or failure of these program-
mes. So we expect so much from them
but then there is the other aspect of it
which is very intimately concerned with
this Resolution.

The aspect which [ am referring to
is that conditions have to be created
which will facilitate this public co-opera-
tion, which will make it easy for
people to come forward out of fulness
of their hearts and give of their best,
their time, their energy and whatever
they can contribute. To create those con-
ditions the administration should do what
is possible to be done. This is what the
hon. Mover of the Resolution has in
mind in the four things which she has
mentioncd. I agree that they are impor-
want. If we want the people to come
forward and give of their spare time and
help in various ways, they must be
assured, in the first place, of a number
of things. They must know what they
are being asked to do and what is
happening in the country. Therefore,
this question of films and various other
methods of dissemination of informa-
tion atbut the present and the future,
and about what is happening in the
other places all these come in.
There is also the necessity of creating
this assurance in the minds of
the people that the resources for which
they are being called upon to make all
the sacrifices which are being asked of
them, the austerity and the taxes and
various other things, the resources which
are being channelled from the people
to the administration for the purpose of
various projects—that those resources
are®being very properly used. At any
rate, when we ask the people not to
indulge in wasteful expenditure, let the
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administration itself take care that every
pie of the people’s contribution to their
exchequer 1s being used to the fullest
advantage. They are quite entitled to ask
tor that and to get it. Also if they find,
i their contact with the administration,
in their relations with the Government,
that it is the same old order that prevails
and that nothing can be done without
giving something for it—that is, I am
reterring to the various malpractices
and various torms of corruption that
may prevail—then certainly they will
not be enthused and they will be
depressed and they will say that it is the
same old order. So the administration
has to be more responsive. It has to be
more efficient. There should not be
delays. There should prevail an atmos-
phere of a sense of urgency as well as
a sense of importance of economy in
administration. These are the conditions
necessary tor creating that enthusiasm
and cnlisting the co-operation of the
peovle.

So it should be easy to agree with the
propositions which are set out in the
Resolution that we have to enlighten
the people, we have to see that the
savings of the community increase and
that there is no display of luxuries etc.
in order that the other people may not
teel dissatisfied. They will not be
cnthused unless there is a sense of justice
and they feel that justice is being done.
Therelore a sense of equality of oppor-
tunity, equality of treatment—all that 1y
very very essential. Therefore on those
who are better privileged there is a
social obligation, there is a national
obligation to restrain themselves, even it
there is no compulsion. 1 agree that
compuision will not succeed very much.
Even if it succeeds in limited ways, it
cannot endure. Therefore it is that inner
urge has to be roused in the people to
do their part. That has to be done.
Before that, these conditions have to be
secured, that there is no wasteful
expenditure generally or in the adminis-
tration.

About rooting out corruption, I have
said that 1 agree with it. There are cer-
tain other things which I have referred
to incidentally in order that conditions
are created for people’s whole-hearted
co-operation in the Plan.

Incidentally it was mentioned that in
the D.V.C. people are on hunger-strike
and are rotting in jail. I don’t see the
relevance. The administration is not
going to be paralysed. They have 10 func-
tion and of course anything that is rea-
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sonable has to be done. 1 am not here | before the country. Only then we can

now to explain and justify what is being
done in the D.V.C.

Surr BHUPESH GUPTA: When
the administration is not paralysed by a
Chief Minister’s hunger, why should it
be paralysed by the hunger strike of
petty employees ?

Mr. DEPUTY CHAIRMAN : That
has nothing to do with it.

SHR1 GULZARILAL NANDA : So
far as that is concerned, 1 may tell the
hon. Member that the workers them-
selves and their leaders know what has
been done, how much has been done
for them and with what success. Even
regarding the hunger strike, we have
tried to help them, to get them out of
it and just a while ago, I received a
telegram from Dr. B. C. Roy at 4 p.m.
This is an immediate telegram received
from Dr. B. C. Roy, Chief Minister of
West Bengal, addressed to the Minister
for Planning and Irrigation and Power.
The original has been passed on to the
Secretariat but this is what it says :

“Your telegram Stop DVC staff
have withdrawn the hunger strike
Stop Have released the men who are
in Jail Stop Have asked Mr. Varma
to arrange with Bihar Government to
allow workers to hold meeting by
temporarily withdrawing section 144
from Mython area Stop Varma is
now discussing question of appoint-
ment of retrenched workers either
under DVC or in other organisation”.

This gave me an opportunity to give
the latest information on the subject.

Sur1 BHUPESH GUPTA: Very
good.
SHrt GULZARILAL NANDA: T

have explained that there is a duty on
the part of others to teach the workers
to play their role effectively and there-
fore these things should be attended to
as fully as possible. We expect this
co-operation not from a section of the
community, not from one political party
but from all the people of our country.
To make that possible, it is necessary
that all the people of the country, by and
large—one cannot exclude one per cent.
to be here and there—should be in a
position to accept both the direction of
progress that is being laid down and the
approach to the problems of develop-
ment, that is, generally the Plan that is

ask them to co-operate with us and we
are in a very happy position in this
country that the Plans which have been
framed, and especially the Second Five
Vear Plan, have evoked widespread
wpport. The: approach has been accept
ed practically by all the people. That
lays the foundation, that paves the way
for widespread general co-operation
from all sections of the community.

In this connection, I might refer to
some observations made here in regard
to the role of women. 1 do not say that
women are not doing enough but they
could certainly do very much more and
when they come much more into this
field. 1 think the results will be very
good; much more could come from
them and what we can achieve in the
next few years will certainly be very
much more. Both young and old play a
part. The hon. Member, Mr. Kapoor,
was probably making an excuse for him-
self ; he said, “we old people”. He said
that only the young people could do it.
We want everyone play his part, young
and old alike, Members of Parliament,
Members of the Rajya Sabha, every-
body has to make his own contribution.
Now, the question is, what is being done
now ? This Resolution here says, “Do
this, do that and that”. Quite possibly,
enough has not been done in the past:
enough is not proposed to be done in
the course of the next five year. There
can be difference of opinion over this
out f am a4lso among those who feel
that whatewas done is not adequate and
also, what is proposed to be done in the
Plan through the administrative agency
is not enough. For example, regarding
provision for publicity in the Plan, much
more was asked for by the Ministry
concerned but the Commission could
not accommodate that demand but, com-
pared to what was there before, this
Plan provides about seven crores of
rupees whereas in the first Plan, we
spent one crore and three lakhs of
rupees and this is a very big stepping
up. This is the sum provided
by the Centre in addition to which
the States are also going to spend. 1
would not like to take up much time of
the House in giving the details that I
have got—all details have been furnish-
=d to me about what is being done
through the Ministry regarding this
particular item—there are films, docu-
mentaries and newsreels. In fact, every
method is being adopted, the audio-
visual method and so on. to create an
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impact on the mind of the people. There
are also the film strips ; all things are
veing done ; they were done last vear
and much more is being done this year
and there is a programme for the period
or the Plan. May be it is not enough but
I do not know what a few more films
of the Minisiry are going to achieve. It
is really a people’s job.

The idea of youth clubs, etc., is very
important. The hon. Mover of the
Resolution knows that we have these
vouth camps, the studeats’ camps and
also a programme for youth clubs. A
good deal of enlightenment has been
created regarding the Plan through these
means. This programme is developing
and is catching up but there are limita-
tions of resources for these several pro-
grammes which arc quite important.
We were just this morning considering
whether we have given enough for coal,
whether we have given enough for oil,
whether we have given enough for the
Railways, etc. We {elt that not up to
the requirements had been given in the
case of the Railways but that cannot be
helped because we are stepping up the
rate of development and we are strain-
ing our resources and ourselves and this
strain has to be felt all over but the
capacity of the people is unlimited. It is
their contribution that counts. It is not
that the pensioners should join together
and help themselves. How will they
serve each other? They should join
together and serve the bigger cause, I
am glad to report that a fairly large
number of pensioners have come in and
have placed their sbrvices at our dis-
posal. People who were  drawing
Rs. 2,000 and Rs. 3,000 a month have
come in and are serving for nothing.
1 think this is a big reserve which we
will have to tap and we can tap more
of it. Therefore, 1 am very happy that
it is there.

Surt BHUPESH GUPTA : May we
have some idea as to the number ot
people who were drawing Rs. 2,000
and Rs. 3.000 a month and who are ser-
ving for nothing today ?

Sur1 GULZARILAL NANDA : Ican
tell the hon. Member that at the Central
oreanisation of the Bharat Sevak Samaj,
we may have about a dozen or some-
where about that. There are some Ses-
stons Judges, some engineers at a very
high level and if they have to be paid
salaries, it will come to about ‘Rs.
20,000 or Rs. 25,000.
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Surt BHUPESH GUPTA: But that
is not a Government organisation; it is
voluntary organisation.

SHrRt GULZARILAL NANDA : We
are not talking of the Government ; we
are talking of people organising them-
selves for helping each other mutually
and that is why that organisation is
being developed where everyone could
go and make his or her contribution.
So, it is with this idea that the question
ot bridging the gulf between the people
and the administration has to be
approached. Moral and social standards
have tc be improved. The hon. Mem-
ber mentioned about the Sadhu Samaj.
That has great potentialities ; it is just
peginning but has made a very strong
impression both in raising the level of
those people themselves and in enabling
them, by proper training and by giving
proper facilities, to render large-scale
service to the community. These things
are going to be possible.

I was explaining as to what has been
done in the direction in which the sug-
gestion of the Resolution proceeds and
that is this; enough, not necessarily
enough but a great deal more than that
mn the past is heing done about films.
So far as corruption is concerned, I
have got herc details of the information.
The hon. Member must have seen that
Report, laid on the Table of the House,
of the Home Ministry (Vigilance Divi-
sion) in which are explained the various
measures that are being taken to check
malpractices, to see that prompt action
is taken regarding any cases that arise,
to see that the whole administration is
so improved and streamlined that occa-
sions for such malpractices diminish.
These things are being done not neces-
sarily enough though, and so in this
matter of vigilance, all these efforts to
combat corruption are there in progress.
I am absolutely sure that much more
remains to be done. Also in this matter
of corruption it is the people who
should come forward, the people con-
cerned and when they are disposed to
co-operate with the administration, well
T think much better results ¢an be achie-

ved. T may incidentally inform hon.
Mcmbers that in Bihar—I have got
papers  before  me-—there was an

anti-corruption day organised by the
Bharat Sevak Samaj and large numbers
of people are working for it and here is
a letter from the Chief Secretary of
that Government written to the Bharat
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Sevak Samaj accepting the suggestions
and eapressing appreciation of the work
that has been done. I believe this work
can be greatly strengthened and it will
lead to immense results, much more
than could ever be possible by adminis-
tration alone.

to one other point
made by the hon. Mover of this
Resolution, that there are so many
Ministries concerned with various aspects
of public co-operation and there is no
co-ordination. 1 concede this point, that
this element of co-ordination was some-
what weak and therefore now a decision
has been taken to set up a co-ordination
committee with which the various
representatives of the various Ministries
will be ussociated and in administering
the amount  available for  public
co-opcration there will be all those who
are concerned because in the matter of
public co-operation something is being
done in the Community Project areas,
something is being done through the

1 am referring

Health Ministry, something is being
done through the work that we
have cairied out for the backward

classes in the Home Ministry. So a
co-ordination committee is being set up.
The decision has been taken and the
committee will start functioning very
soon. The main question was whether in
these things which have been suggested
enough has been done. My answer is
that all these things, which have been
indicated here. are being attended to.
Efforts are being made to give much
greater attention to these various aspects
and also to think of all other ways that
are open to us realise the objective of
this Resolution. 1 do not think, Sir, in
view of that fact it would be really verv
necessary for me to make a formal
acceptance of this Resolution. I would
request the hon. Mover to consider the
facts that I have given and there is a
complete acceptance of the aim and the
intentions of it, and the various sugges-
tions that have been made in the House
in order to make this work more effec-
tive will receive full consideration and
we will benefit by them.

SHri J. S. BISHT : Sir, I move clo-
sure of the debate in that there are only
five minutes left and if Mrs. Parmanand
can give her reply within that five
minutes we can close at 5 o’clock.

I move :

“That the question be now put.”
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MRr. DEPUTY CHAIRMAN :
question is :

The

“That the question be now put.”

The motion was adopted.

DRr. SuriMaTi SEETA PARMA-
NAND : Mr. Deputy Chairman, I am
thankful to the House tor taking such
keen interest in this very important sub-
ject, specially to those Members who
have participated in the debate. There
were others, a few Members who wants
ed to speak but unfortunately, the Ques-
tion Hour having encroached today on
Non-Official Business because of the
holiday in the week, I am sorry that
was not possible.

Sir, there are only two points after
the elaborate reply = and the satisfac-
tory promises given by the Minister, to
which I would like to reter and those
are, if I might have the attention ot
the hon. Minister that the obiect in
bringing this Resolution beforc the
House was that in spite of the question
of the Five Year Plan coming up for
discussion before the House tor three
days, there were some aspects, parti-
cularly of public co-operation, which
not only required urgent attention as far'
as revising the present policy by Gov-
ernment was concerned but urgent
attention by Members also and if I may,
[ would give one instance of how tar-
gets can easily slip from our hands in
spite of definite planning and | would
like to refer to our tood situation.
There was a time two years ago, when
we were very happy that we were not
only a self-sufficient country  with
regard food but we were able to export
also, but it was only reterred to yester-
day on the floor of the House by the
hon. Minister for Food and Agriculture
that because of the anti-social elements
in the country and the hoarding, etc.
and some urgent problems like transporf
there has been shortage of food ané
Government is now thinking of import-
ing sufficient quantities of food in order
to meet the situation, to avoid a repeti-
tion of that situation. But what does
this mean? We who expected to save
so much of foreign exchange by not
having to puréhase from foreign mare
kets and use that currency for oul
development plans would again now be
forced to spend money on that, and is
1s these anti-social elements that we
have to think about. It is for this rea-
son, Sir, that T was not, in the words
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of Mr. Saksena “trymng to awaken the
awakened” nor trying to awaken the
sleepy. I never thought that the Govern-
ment were slecpy but I only wanted that
Government should see that when the
Planning Ministry sets down certain
definite targets for certain Ministry like
Information, Education, Food and Agri-
culture or Commerce and Industry, it
should see from time to time—I am glad
the hon. Minister said they have set up
a co-ordination committee—it should
see and check up from time to time
whether the plans that they have before
them in order to have the successful
implementation of the Plan are likely to
be achieved or not, and this is necessary
to be done, if I may say so, every
threemonths or oftencr. Sir, We have
been-told that on the Second Five Year
Plan Government is going to spend so
much money and so much of it is going
to be borrowed from other countries.
If by any such mistake as over the food
situation through anti-social elements
being allowed to operate we are
reduced (o a situation when the Plan
is not much of a success economically,
as it is possible, the country will be n
such a position that inflation and other
dire coasequences would follow. 1 am
glad, Sir, the Resolution has served to
focus the attention of the House on this
fact and I once again thank the House
tor the way in which it has considered
the question.

Onc word, Sir, with regard to
women’s co-operation Mr. Lakshmi
Menon was nght in pointing out that
Government should invite the co-opera-
tion of women. [ thought from the
reply of the hon. Minister that that point
was not exactly appreciated, and so 1
would like to emphasise here that it is
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not women coming forward to co-operate
that would lead to the success of
the Plan but it is the Government and
the other agencies making it possible for
women to gain the knowledge and
general competence to come forward to
co-operate in the Plan that is to be
thought of, and it is for this reason that,
as Mrs. Lakshmi Menon pointed out,
when the nutrition and other questions
of the villages are to be considered, the
present policy of giving that informa-
tion to men and men instructors and
through literature to the literate men
should be replaced by making it a point
that this information 15 made available
to women, particularly in rural areas
and backward homes, so that those who
are home-makers are able to see that
the future of the country from every
aspect of home-making is bright.

Thank you.

MRr. DEPUTY CHAIRMAN : What
about your Resolution ?

Dr. SHriMATI SEETA PARMA-
NAND : I am sorry. In view of the
assurance given by the hon. Minister
I withdraw it becausee the object in
moving a Resolution is not only to see
whether it is technically accepted or ngt
but in making Government appreciate
the views and the apprehensions that the
Members have in their minds and give
an assurance that there would be no
room left for such apprehensions.

The Resolution was, by leave of the
House, withdrawn.

MRr. DEPUTY CHAIRMAN : The
House stands adjourned till 11 A.M.
tomorrow.

The House then adjourned at
five of the clock till eleven
of the clock Saturday, the
September 1956,

Ecitor of Debates,
Rajya SablLa Secretariad)
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